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1.00 P.M.

MR. DEPUTY CHAIRMAN: We shall now take up clause-by-clause
consideration of the Bill.

Clauses 2 to 14 were added to the Bill.
Clause 1, the Enacting Formula and the Title were added to the Bill.
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The question was put and the motion was adopted.

DISCUSSION ON STATEMENTS MADE BY THE PRIME MINISTER

Civil Nuclear Energy Cooparation With The United States of America

2T, YRl gAY Sl (S we - Suwanfy o, # suwr 9ga e €
oM o T NP I R AR AT A o e S g &, S8 W
ht gRT FIT T JgOR g A T 1 999 ggd 1w off el dyge s
ST & IR O ¥ 18 Jag, 2005 @ Af¥eT W yo @Y aaa far e,
Iad 9ga ot 9t ) T off, Afhw - and O &, RFE SR weT @ o I
B, Tepd TRAT § AR F71 S6d 21 ggar @ T smaR iR [ReEn I
Non-Proliferation and Security & sR « &, f¥ High technology and Space
I F=I-wRT THFEIAT R saRer &, fv recognising

(o TRy Sored g0

D AN A g8l Y gaiv g R S uRumrawy ot Sud gU, 99 W SR =@l
F B, i ot F @ R wAell & AW W), St & AW o7 S gesiar ga,
mmwmwaﬁﬁmeﬂ.wﬁﬁmmﬁm%éﬁ?
FRT 8 GRF g SO @Y navadantll o I@t g & AR # uwERes e m
Rar #1

oAy B e ol RIS wEr w, s § s e
WA 9+ T8, S9F gV F f yve-faew o R

=T, launch a US-India Knowledge Initiative on  agriculture
focussed on promoting teaching, research, service and commercial linkage.
it 7F IE TF ¢ g ¥, U@ W uw €, O W 2w F, wew # 9ga oF 94t g%
& 3 7 I & agwayet &, e 5 g7 e el
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AFER waEHA St 9 I8 918 29 g BI 39 ®@&T H R U 3
IRA P A AT H qRIA Y1 I 29 AR & IFA W I oY [l W
FET O oge fhur, oY aga Aewgel A1 O fF 7w o oo weshar €19 o e
&, Tg reciprocity w¥ T ¥, TERAT W R &, 9 T &9 T R IEA
S $U ARET & Tifdcg 1, I8! & WY gUf S| O A8 % use 89 oo
FY W AR Y T 7 W AR R T 9 W e e T YT o6 A €
Reciprocity &1 #aee € 7€ gvar & & 781 ol g8l faspd simultaneously, &
T BT P W E, T BT IR &1 B YN FH FI @ &, 30T B X E &
afyT tar 7 ¥ 5 7w Y, S g, IRy approval of iR I9F 91g R &9
I9 w9 B ug *E fF a8 reciprocal 1 g8 ¥ 8, gg FaTer ATl

fiex parity &Y g &) T B 39T IEA energy security @1 g1 B,
5y Y R 499 9 & aR A ad w5, R giRew 9o iR F dR W)
fegwm &) 7F1=a, 9 R F U 4 $e), e gER e o Sad €, 99 '
&, autonomous &, 3 Bt &9 HUHt RE | AN S B PN, AT
AR W BT AR S separation ft g7 FET, o a7 8W o FEE F RO, I9H

%

ST O Tl # Bur o e, Rrerd gad Ay # ot W of, T A g @) o
Wt weT o7 T gE wraeT 5T &1 8T &, ST gUTeg ATUSRT AT &, W HUREl
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I8 T FRT R, 'HAT dg dve, 2w ' ogw H @ omuer uE
faferaT STeR ¥ ot @ @ &, &9 U ERR Wik FRY A greny &R A
g grft &, wifF o9 A w0 § 98wl o 8, S9F 9% O $O FET A R,
I M TN A gt g @t § 5 98 w o O oo 9 ot

Y 9 R oo =9 vy ® =i o=@ & O e gueeEs S
27 BRGNP Y YT UF qFTH ThY BHN 6T AW 99 gy U HdEr B
St Yl afF R 7 A Y e Uw gader BTl s Sw 7 AW & 9@ H
3 Y Ao S separation plan 3R g1 AR 99 §AEhT & s @ ¥, ST W
BH AT 9] &Y 72 & | MU Y7 59 27 BRaS! a1l g § Ug aT o7 -

"The essence of what was agreed in Washington last July was a
shared understanding of our growing energy needs. In recognition of our
improved ties, the United States committed itself to a series of steps to
enable bilateral and international cooperation in nuclear energy. These
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include adjusting domestic policies, and working with allies to adjust relevant
international regimes. There was also a positive mention of possible fuel
supply to the first two nuclear power reactors at Tarapur.”

-- Possible fuel supply -- "US support was also indicated for India's
inclusion as a full partner in the International Thermonuclear Experimental
Research Project and the Generation IV International Forum.*®

Indications, promises, assurances - IG¥ HF TN a7 T Rl DY oo S|
YT gaqer W g% A w81 5 ...1 The United States implicitly acknowledged
the existence of our nuclear weapons programme. There was also public
recognition that as a responsible State with advanced nuclear technologies,
India should acquire the same benefits and advantages as other States
which have advanced nuclear technology, such as the United States."

39 7% FUHT aR-aR R o 3w & & e Yfonr dna we € v e ¥ ur
FfeR, wte iR gfe A 20 o 3 a9 s O s et Rew, o
Hpd & o1 O 9 o uiw &1 9% UF Aoyl 99 off 5 59w Repa 4RE O
Tifgy, TR et TifRgl oy A RS9 Re Sewmr & R o+ Ty,
AfeT 39 BYad), 27 & gEre W U@ R 9T A T, Y 9§ Agcayql off | g ¥
g ®gT f& "..and discussed implementation of the July 18 statement. In the
same period, several American Congressional leaders and policy-makers
have visited India in the past few months, many of whom met me. *#¥ ang
T i o T ¥ G 7 i At F anr qo WS gUl aF ) g @ A
&, A amd, ag & e, ifd wshd 99 & Wk W sl @9 wifdwl "We have
amply clarified our objective in pursuing full civil nuclear energy cooperation
for our energy security and tc reassure them of India's impeccable non-
proliferation credentials.”

IE 917 Rega 6T &, R HSfigew @ 5 A W &, AfFT oftg wR w ww
B wfdg | g v W off Y el el ger ) &Y, 97 wwer | omar &,
gt ¥ e sftrerd A arfia a8t ¥ R st o ot www A anar &, AP
7 TaeY Ff-FN 3@ gar & 5 gum A= off ¥ W ot A 9 e @ A, i
BRI A T W@ e ISHF Ao s e AT R @ & fv
A & 7T H §H ONE DY GROT 99 W@ &

THE PRIME MINISTER (DR. MANMOHAN SINGH): Sir, | have had
no discussion with Mr. Burns on substantive issues. He just came and paid
courtesy call on me and | received him. | was not in the business of
negotiating with him,
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1. e FAvER Sl : 9<) g @) 9w &1 S Fe 9 Rl 9 el
¥ M, TF AN U » WMR TWT| 99 @1 I WA @eq fewr o

, 99 & 91§ THIA AR T AR ST 9l @ ave @
Wamﬁwmﬁmﬁaré’rmﬁ JHHEA A AT F 39 A F IR A T

&, O 99 # (P a aid A R 3w O aw Wi adeRRm @t
T E @ E T o W A R F de @l &1 v wga a9 v ofw

fPq WR WY &, T 59 BT WR &, T 99 & gy adfeai § g 9 g9 9g 999
PFET RN S R R E g7 e 99 o I & wv w &2

¥ & A A gon €1 @ 97 YRR IEY o IRe wEe € R
EFEEen &, 87 AEY § 5 ol o ag | Rww o7 Renf 8 & A #F
T AR TR N TR 5 3 Ewtaeh ¥ oiR 3 At & w5 s agem Wik,
v frer s Wity 7 fF 39 W e e &1 uftEy o1 9| o @' & oY
TR fag qga @ w471 @ wrefi) & oge ot S afRe a1 5 e T
Rufesres sife =g, & MR & T Fau a9a & vEd € v uftraat &
f Y & AfeT 99 Y 97 O} RuRfaa frer el gaees Req @
ARBT A A Pl cama &, AT R sl &, RAT A s & R @ &1 ar
79 FT o uw & fr gg ool uf, awdt Rufy o, arvft dsnfae Rufy & e
waghar Py sARST ¥ Wi a7 B Ieal ¥ wEfey It sder & wfaeut woR
FE ORI 7 ®WR W) Ao &, @ &7 ;= 7€ w4 B Fhar?

T |are YST T ATl BH IE A fF 3wd R A fuferdt v oy qamar
ST 9IRY | B 99 WHY WRAR ¥ g8 W guT of f& safeguard sfik perpetuity
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WRee ar &, SfrT g WHe R R Fwex g w5 O Refa F &
Bm?

¥g WY perpetual safeguards &, 9% ax # *ff e gwT o fF w9
perpetual safeguard &1 @ Aaed &7 U Wic It AGE A I 25 AT AT 30
e €, AfeT e e g o du9 &, I vy &, I9 are O 9ga 7T §,
o APTE Wi # TEF ap & 7. R} ¥ perpetual for the plant &, ot
Rugex & &, o0 9o g & a1 999 amt ot &1 R perpetual & HAGd TE
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T fr Suw o A &, SW wd W A &, O SEST = B IuY S emed &
e AR O-RAfET w w®&r o e? iR Y ' aE ar ow 3 wEE
nuclear weapon State a=9 @) oY &rvar &, a7 wfoefaa grft ar 78 &) = @
qaT g o |

for 7E @t FE1 o7 fF R TR AR aAR@T I I obligations R
responsibilities ¥, ar Y angotogowo ¥ 7F o T W eH? Y I €, ¥
AR & iR o EAR £, T o &1 S, T 99 a1 ang0og0dowo W Y
Tghar &1 &1 °E o ol 9 & &% v additional protocol T &, <Y
India specific 811 ¥ 99 a1 IW 9T AH g T i1 Y AR A amviwd
ek & oft fF U E9R 29 $) AN GERE AT W iR St ) srrar W) S
a9 JET &

R Wi Jvmed, ot O T Rew &, o ey Ry Tt
€, e ay w9 &, 9% forg Aemed € i o 9w v E,
% foy o1 demgd T & 91 ot Fo elsraga 3 voluntarily v K, ¥ €1 7w
TMIAFTRE e A FET AT T? AN YR I Re E iR 7 & ang
& FEd & Ry e Aoy we §) 59 @i F odt By 3 e wes e
7 qet ¥ o 7 7&t # #ﬁ%mmmzﬁsmmmmtﬁﬁm
frerR grar & @ ad 9 F foaw 19 X W OB, O 7 AR
iy B TRt @ SH TR F g8 & 7€ FFovi 7w o a7 &,
R, I v A RN X IR R RN @ F, N A v F ey
gfeeay 9 & AT R vH B ¥, o IR ¥u w & o e gfe 9§
Rerfey 8, 19 IR § a9 goT o1 f¥ saeT wdiaeor e wfdg|

L

g § FET T fF oY iRET aaieR 9, S sR-ER I wEr 5

ARaqY &1 UBa toe |9el ® ugell R, U9 9 §FRT NS edeH &, e 9
&L, ot UEel! AR W X W A & v €, 79 UHR & ufrdet & a=w & ag &,
@Y ama TN B non-proliferation norms ¥ =T & T ¥, foanvraas'aw
) e @1 ae o mmmmfﬂwﬁﬁwmm@r TR T

W*wwmmwmaﬂtl T TF IR uw vy, afeA
IgaT At IO¥ & vy

IHF gIF A FErEER ot 4 7 A @Y IgAr gwer W Rar eiv
separation plan ft Y@rl 3@ ¥ g9 ¥q 9€l F @A §Y, N g9 A7 gEaAr F
AR HgET U WY & e § o et €, 99 RO W @ oH A
FH areen € Y AR gur o ot /¥ f 5w weeg § S e fy swer
71 e &, TR 2w 3 war Rufy &, R o] et o o Refr ¥ elw &w
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fFa wE 9 o St Y Ao wRe s @1 9 & @ GHN7? AT uEeh
qq parity & IR W HE off| U uBer wET or fF "To acquire the same
benefits and advantages as the other nuclear powers and never to accept
discrimination." R 9 g& Fa= ft fRar a1 5 “Predicated on our obtaining
the same benefits and advantages as other nuclear powers is the
understanding that we shall undertake the same responsibilites and
obligations as such countries, -including the United States. Concomitantly
we expect the same rights and benefits." Have we received the same
rights? Are we enjoying the same rights?

T ¥ WR afer e #7 T sna e war F oft 58 AR § wEr
g7l Atalji also asked this question. We have not been recognised as a
nuclear weapon State. 3syumT g & -*We have. | think, an explicit
commitment from the United States that india should get the same benefit
of civilian cooperation as advanced countries like the United States enjoys."

R, WY U UF 1. U NUEHwE o o §, S9ar &7 & "Don't
compromise india's dignity.” # qx7 o & W, eST AT T & IHTUT W -
*"We must recognise that it is demeaning for India to accept the US offer to
join its global nuclear energy partnership as a client State. 'client State.'
According to the statement of President Bush, on February 22", 2006, and |
quote, *Under the GNAP, America will work with nations that have advanced
civilian nuclear energy programmes such as Great Britain, France, Japan
and Russia and to share nuclear fuel with (‘client nations like India') that are
developing civilian nuclear energy programmes.

DR. MANMOHAN SINGH: That particular programme has nothing
got to do with the...

DR. MURLI MANOHAR JOSHI: | am talking about the ‘client
State'...

DR. MANMOHAN SINGH: Please forgive me. That particular
arrangement has nothing to do with the pact that we are discussing. So, |
would like to make it quite clear there should be an informed debate. When
this matter was raised with us, we said, 'we will consider joining that
initiative, but only as a supplier nation.' So, these two are separate things.
Please don't mix up.

DR. MURLI MANOHAR JOSHI: | am saying that the status on
which the President Bush keeps it and, | think,...
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DR. MANMOHAN SINGH: That has nothing to do with it.

DR. MURLI MANOHAR JOSHI: We don't agree to it. | am happy
that you have not accepted it. But | am just bringing to the notice of the
House that the mindset of the American President is not to treat us as a
nuclear weapon State or as a nuclear power State, but as a client State.
And, this is the statement of Dr. A. Gopalakrishnan, who was former
Chairman of the Atomic Regulatory Commission. So, if the nuclear
scientists receive this impression, they gather this impression and they are
hurt by it and they say that, '‘please don't compromise India's dignity.' It
means, therefore, that the statement of the United States President that
India is a client State has been noticed by all of us. | am happy if the
Government and the Prime Minister refuses to join this on this term that we
are a client State. | would like to have a categorical assurance on this.
Either you ask the US President to clarify whether he means India is a client
State or is a nuclear power State. And, if he insists on this, of course, |
would be very happy if you refuse to join.

So, Sir, | was talking about parity. IW¥ TE T TfFarie § a8 @
PEr & - Yes. It is true that certain assurances in the July 18 statement
remain to be fulfilled, and | seek the indulgence of this House not to divulge
every single detail of the negotiations at this time. &% Mg SEH goT & -
*Are there any exit clauses in this Agreement? ar'%E Tifide = amae =¥,
at FT A F9 T SY 9P, 4 A BY 9h? it o wrey 9 ver T ¥,
9aF 9R § &5 3F gar 7€ ¥ 5 oftore ewitor wur &, wr it &)1 eEwr qRrer aoped
t 5 iRer ¥ W $5 O & 4% aIRTR I W T § §feR w7 B al
Tafory ag gfivie eiior our &, w Tt &, 9w B o o o Wl & weeer €
& a7 g w1F B kT s T gwer ¥ 97 q FE g Tt e &

R, Ay TER ¥ O drurder FYg g O, o Rrar T ot %

*Nuclear weapons States, including the US, have the right to shift facilities
from civilian category to military. And there is no reason why they should
not apply to India.* «fFT waehd F Yoy o T F O Ww orrr & B a
T T BT FHN | AT BY A, AT 9T F A 9 A WA ar A, O @ g
T B 7 ¥ AR a7 AW & TN Iw & Y o ameliv ov s gaehaT-
o= Wumr & T v aga weN 9 o Erfit aos WNRERE o arr A, g
Wt ¥ 9 R TF WA SO/T OT, W] A0 S9W A SHe 9Ea o ¥ Rrm 49
o & A oud o aew @ ot &)1 A, § st g g e € 5 4 oy
P UEw fifreY 9w 3 e ¥ wiag oEr oarl & Several points have
been raised here. g&t TIv0 wWayT % wET ari  Sushmaiji referred to the statement
of a particular American official, Mr. Nicholas Burns. She preferred to
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believe him rather than me. Who proved right finally. anfax a=f 3 9! Fer f&
Hyifyd) ff &, ¥ sF sa@ &1 # o€ Fawr wEw € 5 &) 9 w1 &, 9% 9w
B wfey R arR weht g & Wi o & @ s v oaifre Ry
Hauiiadt =i 1 Indian actions will be contingent at every stage on actions
taken by the other side. arx df =&l fioer w-are wEAT @ @y ¥ gar & =
e 5 T oY v o € el o= W) vowe fon &, @w fRedEe 1 Q9
HYAT HIH X, FF IAYAT B B, T AG7 AfReTre Q¥ TN, 9 90 SAfeeneE @
N, T &, wfer Rad daw d, s € W ww v @ o eiw
REH=T A faay WUrT Tl 99% 99 §1| Uw # ar u8f 9@ wer & 5 s
S YT 9P WFR v, 98 S YR Ew wdl o oY fR 9= i $v gee
Ry, enzfears Ry, e a5 98 TR uwag a1 8| 39T onf 9w & 5 a9 9
TR-AX A AW | sA qaT I8 & 5 &9 g7 o= @ €| U | HEA &7 R
MW &, INRD &, A T auTFH A1 T Ig O T 5 &7 aoht s &
T I gEd £, g€ o SR & garar €| &6 9% eeeanr or et & ¥
g g7 HRY, av &7 09 # a1 s ot g7 e T2 &, aF IRA @ 9
¥ UE e 9 9 @ qanr & & S e  aed o, O B e 4 ey 9,
99 &% O A ¢ Uge g o wag Rar, 99 w9 vaw € o e
Iga FH E, T T ¢ ey &, s A Wy 9w &1 A W 9 wdl e
T &1 da Pea o, g« aRoms €, gg @ F ot sarsm, ofeT "
g A% & 5 RS 98 &1 379 T o g @ 6 A, s 5T gem
A ¥ fiw oiEl a% § EHE o WA 9iEd §, 98 a9 &9 U § wife 9% Sarn
& & 3T o Ao 30 9 § oY &9 MRS &l Fvar Uiy, 9% g9 &Rar fomr)
AT, ¥ S1ET &6 & A 9Ed &, 987 §9 Ug™ T¢I £9 9 PEf o Ol = €,
T W) o1 YwRw a9d &, ifs & = wwear 5 gt o 9usha go &, 9 ameh
§ gegeT W I HW ¥ U 8 sl sy I off YwRw far ar - Al our
commitments are reciprocal commitments. We will do nothing unless the
United States honours its Commitment. &9 v a8l #37, o9 a9 F q g7
Fhede oY o o ¥ 9d s ' A o 5 S # |1 aeT e
e 7 3w Qo wWeaw ¥ 5 I a9 arger @1 e ¥ SR wm argRr v em
foraeY & eat RE & Fe SOy AT 9 17 TE R B 9?7 T $Y A §
HOF TH AR THT & 3@ B0 ¥l Rw ogw dia R aw W@ £
Separation will be decided voluntarily. uE ®& gam &? S I/ FE, I
T qEr &1 & & ugE R g v e Wm e ) IAEA @Y 91
oz =99 oY R &1 iR®w ST & u oA 2, PRSP WeR FY R
€ TF 18 aNrg ¥ WgHT a9ag ¥ FEl 98 &1 T a6 1 J T, TN W
¢ ufdy 9l o1 39 919 &1, B TER FW 39 THR 3! &y 7 oft fF g4 s
Mw &Y iR AR S¥ aiReT wReR o Ran, ifee & | o s %
fRrERE & fad iR g 9 8 9IY of Y S9®r 98T <@ | §9 U AN
wH Y, B B, B BN R ST 99y« IAEA & R 29 5 a7 'Y
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FY forr &, 7F g Rufaferg &, o Mfeh &1 s amiRe afeide el
ARPT R fia d o8 F 3 TS T AT BRI | IR F Ryaaw & 3 "
# oY 39 ey ¥ ¥ goufe O % Amen S B iRy, @ 9 ) oo e o fF
& U8 oY ¢ &, AfPT 9T O oo san A B 3 | o) @ &1 A "R
feeefra ft sw9 =& gaml

v qoTE0 YRHST A o wEt 9 HE X9 fF S FWRT W o, o
ygo far or W failed to meet the US test of credibility and demanded that
the great majority of nuclear sites be opened to international inspections.
In February, india presented a second Separation Plan for the US approval
and received US feedback on what additionally to declare civilian. As the US
Security Advisory, Steel Hadley, admitted on February 24, in this latest brow
round India has provided a document about a week ago. We provided
some additional ideas and response.

g afgpd awrT &1 g9 9% & A1 o 79 A v @e, 'India has
finalised with the U.S. help, a very complex Separation Plan certified by
Washington to be transparent and credible. The Prime Minister has now
presented an apparent outline of this very complex separation. zH avg Tad
i), 4R, FTRFHE, T v Far 87 9 o s9F v A Rigia &1 e
g & et W ik T U @ 99d F omf ¥ % o 37 ww € f wew
MRE=T 7 &Y #eT 5 a7 guslar a7 &, @ g9 o foanl oifs (o oRe 3w
e 5 IRA & Yauifd &, ATRFAA T &R qEH WE uF wAsha @ o
wreTgel & 3N o ABT & AN BT S U &, 98 9auT 3He Ao o 2

i g ¥ wree dist Rywed & g anud 27 oxadt @Y aw @ @Er o,
"We have made it clear that we cannot accept safeguards on our
indigenous Fast Breeder Programme.” z5s &9 @9 & a7 & amue dfwse
Sitet g2 & |Rr S gwsar B, SEd amae wET, "We have agreed, however,
that future civilian thermal power reactors and civilian fast breeder reactors
would be placed under safeguards, but the determination of what is civilian
is solely an Indian decision.” @f¥+ Ia# e o 7€ amAT Tl AR-9IR TE HET
i T o7 5 s diew @) e, @ifee ey diew & 9ud o s

geATEe ser B 9| ), 9uF v amow oEr o B o+
R R & &7, R RRsfET @ & wify a8 sedier w ar oy 7El 8
TET &, AfFT TR SR Ay 8 <ET 81 39 I 3, o giemR o R

U VT HAT ART &, 997 W A q¢ gidy sfiv g@ens & =t oy =
B E, IfFT AR SW AN 1 W@ €| 9y w0 99 &7 6N dieied @8 &7
TE o AT UF WA WeTda & Aad § ST TRme s S v gg W @
& ofr 77 o vt 8l a9 SR Wfafre el 3w e & T dieed
HEr &7
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TE aF ¥ T &, 98 W Aemed &1 g7 uihie sgudy ek
T ¥ T, 9WH AU &ET, “because a safeguards agreement is yet to
be negotiated, it will be difficult to predict its content.” @F o aga WaRTF
T &) oEt W R wfefre e B ik vud Ik # anft & uw fY e uan
& 5 Far 81 & uF @ TN o7 w7 € Wit g H9aw ¢ opdieT &t e |
FAT 7 " § ok ¥ w0 & w1 g W 39 RE ¥ R

¥ TR IEaR &Y @1, S9N OF IUN FOW ¥ 98T aF FET fF 5
3 3 @H T "They have asked the U.S. Congress to kill this deal.® <
9 wEth TR o AW, I9F 1F srofne §, Rmer aw ¢ <wE fvede, sga @
TR srafre €, I el 98 FET & 5 ur 9 do ad &, T 97
T TN WRT ¥ T YR ey § - ReieE, O W i
aged HiE, I W g7 wEr ¢ ¥ ' & G T & ofR gw www ¥ 5w @
P T JAT G

- 9 T 97 A FET o w1 € % R g & gt a@ ugErhw ¥ iR
IV AT T R X YRR I Ry & o o ofl ® @ owx & ar
g, "Make Fissile Material Cut-off the precondition to India joining the
nuclear deal." 3JF @ ¥ & T F M &H F A AR AR FEAEH F 0
T B M THWE & T 69 a6 I o & <7 @ ) ¥, g e 5w
avE o AW i # '

sttforar & ugw fifer oy &, a8 & a8t @ &% v & apft &
e T AN F A dAw A £, ' oo A A qw@ I T wE AR
T ¥ ag aE oAy I el )

TOF IS A7 FEa & fF & ot F aga smawmear off, 8-10 W W
% frg & T el wRTl F9d B ooRTer @ A 9@ & el a g oo
oyl Sot ¥ 1 Do € ) v &, AT 3ud fay el Y deRE of
aqy ' ¥ B fegl oSl aw o0 &, R wyle @ ava go €, dfe
e o Y urdt B e g & ey A & &, 3w ara A gEer § o ot ¥
0P e o A9 g8t ¥ [Rifag glemy Ryaed gaid R, swar s Y iR
v wger W S ¥ &, 9T vw aoflw A &1 Ty g SRR W W T #W,
TN AP ! WE T AT AN, JTT g7 W A RFEH A A §, IF Iqew T
T 3w Y 98T W SFET JqerwdiT 1 & T SFT g B, i
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security and independence of the country.
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DR. KARAN SINGH (NCT of Delhi): Mr. Chairman, Sir, we are
discussing the two statements, significant statements, made by the hon.
Prime Minister on the 27" of February and 7" of March in this hon. House.

Sir, the Civil Nuclear Energy Cooperation with the United States is,
indeed, a landmark Agreement. Both the Prime Minister and President Bush
have called it 'historic'. That is not a waord that can be easily bandied about,
but | do feel that, in retrospect, it will turn out that this Agreement does
mark a very significant turning point in our growing stature as a giobal
player. It involves self-confidence in the rapidly developing world scene.

Although many doubts and fears were expressed before the
Agreement was signed, after the details have become public a general
consensus has emerged. Despite Dr. Murli Manoharji's somewhat negative
and defeatist remarks, | would like to say that a general consensus has
emerged that India has not only fully safeguarded its national interests, but
has, in fact, got a rather good deal.

Sir, | shall not go intc the technical aspects and details, which are
rather complex. Perhaps Dr. Kasturirangan is the only person in this House
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who could really deal with the high-level technology that is involved. But, |
would like to make five major points regarding this Agreement, which, | may
add, was entered into after very careful consideration, after full consultation
with the scientific community and after hard negotiations. As you know very
well, whenever a major agreement is to be entered into, there is always a
process of negotiation, of give and take, and it was only after that that this
Agreement has emerged.

Sir, there are these five points that | would like to briefly put before
the House. The first and most significant point is that our present and future
security needs are fully safeguarded. This was the great fear, as to whether
with this Agreement we would be compromising with our national security.
That has certainly not occurred. In fact, we have ensured that our military
and defence needs are going to be fully met in perpetuity. We live in a
dangerous environment, with nuclear-armed neighbours. Of course, we
want friendly relations with them, but nonetheless we have got to maintain
our security. Our nuclear doctrine is very clear, 'no first strike, but minimum
nuclear deterrent', in other words, the capacity to inflict unacceptable
damage on any potential aggressor.

Sir, in this Agreement, eight thermal reactors have been kept out of
the civilian safeguards and so have the fast breeding reactors. So, it is quite
clear that we have, and will always have, enough fissionable material for our
military needs. We are not a prolfiferating country. We have an impeccable
record. It is not our intention to go on stockpiling nuclear weapons, but
what we need for our defence requirements has been fully safeguarded. In
fact, this reminds me of the six-nation- five-continent initiative for nuclear
non-proliferation that the late Shri Rajiv Gandhi had put before the world.
Unfortunately, it did not receive the attention it deserved, otherwise, the
situation may have been different. But, the situation today is that we need
enough material for our defence needs and this has been fully ensured in
this Agreement. Let there be no doubt about this. Our military and scientific
oxperts are clear. that the thermal reactors that are outside the safeguards
are more than adequate to meet our defence needs, either today or in the
future.

Sir, we did not sign the NPT; | remember, Shrimati Indira Gandhi
called it ‘highly discriminatory’. But despite that, and despite what Joshiji
has said, it is clear that for ail practical purposes, we have accepted the
NPT, we have not proliferated. And, therefore, that acceptance, the stability
of our politics and the democracy that we have, has made India a unique
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case. el oft, amut &8 % &9 7 uei ¥, ¥ 387 €| & g%d 7 i &, 7 9@ &,
¥ WRaay €| India is unique. India doesn't have to be put into any particular
category. The whole contours of our economic development, our impeccable
record, our scientific abilities and our technclogical prowess, put India in a
unique, stand-alone situation. And, therefore, this question of whether we
are included in this category or that category, frankly, is not relevant. That is
the first point | would like to make, Sir, our security requirements are fully
met.

The second point that was raised revolves around energy. Today,
we are facing a major energy crunch. Our economy is growing rapidly and
continues to accelerate. Sir, Joshiji talked about energy independence. Are
we independent today? We are miserably dependent, woefully dependent,
upon importing vast quantities of oil.

DR. MURLI MANOHAR JOSHI: | agree and | said that this
dependence should be removed as quickly as possible.

DR. KARAN SINGH: On OPEC countries' oil prices, we have no
control. They keep spiralling. Our bill keeps going up. God forbids
something happens tomorrow in Iran, the prices will go through the roof.
Therefore, we have got to develop alternative sources of energy. We have
fossil fuels, there is no doubt about it. But our fossil fuels have a very high
ash content and are highly polluting. As you know, the Co2 levels are going
up; the global warming is proceeding apace; glaciers are receding and so
on. Therefore, we need additional sources of energy, and nuclear power
represents such an additional source in the long run which is non-polluting
except, of course, for the management of nuclear wastes for which our fast
breeder approach is a good step. Sir, in France, over 75 per cent of its
power comes from nuclear energy. Our percentage today is hardly two per
cent.

Therefore, what we require as an aiternative source, additional
source of energy, is a steady and uninterrupted supply of fissionable
material for civilian use, and that has been ensured in this Agreement. The
fresh India-specific agreement, which will be negotiated with International
Atomic Energy Agency, will also confirm this. 1 submit, Sir, that this is a
major step in meeting our energy requirements in the long run. We need a
mix certainly - we need oil; we need solar energy; we need wind energy; we
need bio-gas, but also nuclear energy and it has been proved in many
European countries that nuclear energy can become a major source in the
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long run. Therefore, this is a major breakthrough in our energy mix and is
something that should be welcomed. That is the second point.

Sir, the third is that we are proud of the achievements of our
scientists. Some of them have been represented in the House. They have
done extraordinarily well. But our nuclear scientists were functioning under
severe disabilities imposed by the Nuclear Suppliers' Group. This
agreement will break that barrier and will help our scientific community to
maximise its activities. This is a point that needs to be made. Far from
capping our abilities, this will open up new vistas for our scientists, and our
scientists are second to none in the worid. But there was this cartel, the
Nuclear Suppliers' Group which held us in its grip and this Agreement has
broken that cartel and has ensured that the latest scientific technology and
nuclear technology will be available to us. And not only nuclear
technology, there is clean coal technology which is being talked of. We are
having a High Technology Co-operation Group. There is co-operation in
space exploration for peaceful purposes. There are possibilities of MoUs
between ISRO and NASA. The third point is that this Agreement
represents a major technological and scientific breakthrough. The first point
is our national security. The second point is alternative sources of energy.
The third point is that from the scientific and technological point of view, we
seemed to be hemmed in; we have broken out of that, and, therefore, it will
enable our scientists to really develop their prowess, their abilities, to the
utmost extent.

Sir, the fourth point | would like to mention is one that Joshiji
mentioned but in a somewhat negative way, and that is the second green
revolution. Sir, in our lifetimes, we have seen the first Green Revolution.
That was 30-35 years ago. It was an astounding event. We remember the
days when Indian ships used to go virtually with begging bowls around the
world to get wheat and rice. And today we have become more or less
self-sufficient in foodgrains, thanks to our kisans and to our farmers. In 30
years, there has been a tremendous technology leap. We cannot simply live
on the technology that is outmoded and outdated. Therefore, with the
growing population, which is now over a billion, we do need a second
Green Revolution. We need it in agriculture; we need it in horticulture; we
need it in floriculture; and the knowledge initiative on agriculture and the
promotion of agricultural bilateral trade will pave the way for a new flowering
of our agricuttural system.
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i am sorry | cannot appreciate the defeatist attitude of my
esteemed friend, Shri Murli Manohar Joshi where he says that our scientists
will also collapse as a result of this agreement or kisans will also collapse. It
is not true, Sir. On the contrary, we are getting into a new level of
technology, and, certainly safeguarding our farmers, their interests and our
agricultural interest will be the top priority of our Government. No
Government can compromise on that. But | would suggest that the
Knowledge Initiative on Agriculture is now essential because with the rate of
population, unfortunately, still aimost at two per cent per annum, we are
adding one Australia every year to our population. So, unless there is a
quantum leap in our agricultural production, we will not be able to meet our
requirements. Sir, that is the fourth major point | would like to make.

Sir, my fifth point is that in addition to this particular agreemsent,
there were several other initiatives. There was the CEOs forum. | know
some friends are a little uneasy about that. The way the world markets are
developing -- our CEOs, | am sure, are as patriotic as any other -- | am
sure, as a result of these initiatives, there will be a substantial increase in
trade and commerce with the United States and the rest of the world, and,
hence, that will boost our economy.

There has been a Financial and Economic Forum, thers is a Trade
Policy Forum, there is a Disaster Relief Initiative, there is a HIV-AIDS
Initiative, there is a Coalition Against Wildlife Trafficking, and, there is a Joint
Working Group on Counter-terrorism. "There are a number of other
agreements, apart from the Civilian Nuclear Agreement, which have been
part of this package that has been entered into after very ciose and careful
negotiations between India and the United States, and, finally, as a result of
the personal initiative of the Prime Minister Dr. Manmohan Singh and of
President Bush.

So, | must say, Sir, that the totality of President Bush's visit to
India has been remarkably positive. Let us not look at the whole thing
through the prism of Iraq. None of us is happy with the American policy on
fraq. We made it very clear right from the beginning and we opposed the
invasion of Iraq. But everything has not to be looked at through that
particular prism. This is a stand alone agreement. This is an agreement
between two great civilisations, two great nations and two great powers.
You don't have to be in the Security Council to be a great power. India
has always been a great power, a great civilisation. We must not lack the

47



RAJYA SABHA [11 March, 20086)

self-confidence to enter boldly into agreements that will place -ourselves in a
new position vis-a-vis the emerging global society. And, Sir, what the Prime
Minister and President have done is that they have walked that extra mile to
put our bilateral relations on a new trajectory.

It is true that President Bush is under strong attack in his own
country from the economists. The Econornist wrote what | can only call a
venomous editorial on this issue.. Other people have attacked him because
they say that he has given away too much to India. There are some
Congressmen including Mr. Strobe Talbott, a good friend of the Leader of
the Opposition, who are apparently opposing this agreement. But, now, it
is the responsibility of President Bush -- he has put his prestige on the line
-- to get this through Congress and to get Congress to change the laws.
Mr. Chairman, Sir, the reciprocity involved is that America has to change its
laws in order to honour this agreement. If we were asked to change our
laws, we might find it difficult. They have to change their laws and that is
what President Bush has said that he would do.

And, therefore, It is clear that when you have an agreement of this
nature, we have our part of the agreement, they have their part of the
agreement, and, it is only when this agreement goes through Congress that
the agreement will be complete. That is very clear. So, the reciprocity
does not have to be on each particular issue or on each particular reactor.
It is the overall reciprocity of this agreement between two great nations.

Sir, the leaders of our Freedom Movement and of free India,
especially, Pt. Jawaharlal Nehru, envisioned for India a radiant future. Now,
the situation is changing; the world situation is never static. And, in the
light of the new emerging global realities, we have got to respond
creatively. We must have the confidence to be able to respond in a positive
fashion, always safeguarding our sovereignty, our national interest, and our
freedom of decision in the years ahead. Sir, | would simply urgs, and | will
even urge those who may be somewhat negative about the agreement, to
realise that this, in fact, represents a major breakthrough in India's rise to a
due stature in the Comity of Nations. And, | would like to congratulate the
Prime Minister and his team for the sustained efforts that they have put in
to get this agreement, and also congratulate our Party President for the
bold and self-confident leadership that has resuited in this landmark
agreement. Thank you, Sir.
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2.00 P.M.

SHRI NILOTPAL BASU (West Bengal): Sir, at the outset, | do not
know how | am going to respond to this debate because this is perhaps
my last major intervention in a debate in this House. And, such high
standards have been set by Dr, Murli Manohar Joshi and then adequately
followed up by Dr.Karan Singh, who have been, to me, great sources of
inspiration in whatever | have learnt in my parliamentary life. Sir, it is also
very fortuitous for me that we are debating today and [ am having the
opportunity to speak on a subject whose import is sc momentous for the
future of this country that you can say that this is a make-or-break debate
for the entire future of this great country. Therefore, Sir, | think, there will
be passion, no doubt, But, at the end of the day, we should come out of
this debate with some kind of a unanimity and some kind of a consensus,
because this is a debate about, | quote the Prime Minister, "enlightened
national interests®, and if this House does not represent 'enlightened
national interests’, who will? Therefore, my fervent appeal to the hon. Prime
Minister, through you, Sir, is that there will be issues on which there will be
contention, there will be difference and there will be disagreement, but, at
the end of the day, if there is a visible and sincere effort on the part of the
Government to evolve a consensus on these vital issues, | think, we can
really secure our ‘enlightened national interests" which will emerge with our
popular interest, the interest of our billion plus people. Sir, on 7" of March,
when the Prime Minister placed this statement on the floor of the House, we
have pointed out that the discussion that we are going to have cn this goes
much beyond the nitty-gritty of the nuclear agreement. | will come to that
also. But, the nature of the statement, together with the separation plan
and the Joint Indo-US Statement, which was also placed on the floor of the
House, actually describe a new contour, a new paradigm, in terms of our
relationship with the United States. And, in a way, they influence very
fundamentals to where India stands vis-a-vis the contemporary world.

Therefore, 1 think this whole question of the Agreement on Civilian
Nuclear Energy Cooperation cannot be discussed in isolation with the far
larger and wider ramifications that this entire set of documents has thrown
up. Sir, immediately after the hon. Prime Minister spoke, | had the good
fortune of getting an opportunity from the Chair to raise this question. And
we said that it would be better had those documents -- regarding other
aspects of the relationship with the United States which have been
described in the Joint Statement -- also been made available to us. Maybe
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we do not have signed agreements on them. For example, this CEO
Forum. My very dear and respected colleague, Dr. Karan Singhji, has just
spoken.

Now, the point is not whether it is good or bad, but whether
Parllament will have a role to play. Nobody knows what is this 24-point
Action Plan. Today, we see in the newspapers that the Deputy Chairman of
the Planning Commission has already announced that there will be 24
Working Groups to work out the specific details of actualising and putting
into action each of these recommendations which has been made by the
Indo-U.S. Forum. Is it correct? When we have started a momentous
journey, is it correct to keep Parliament in the dark? If it is correct not to
take the Parliament into confidence while finalising this, because, | think, this
journey is very crucial. We will go nowhere unless we have some degree of
national consensus in this House and in the other House on this question.
Sir, the question is of propriety. Therefore, even at the risk of earning
displeasure from my very good friend, Shri Suresh Pachouriji, the
Parliamentary Affairs Minister, | raised this question and maybe | was a little
bit acrimonious also.

Sir, as | spoke the other day in the farewell programme, | will keep
reminded of the basic job that we, Parliament as an instituticn, have to do,
that is, to force accountability of the Government, and to try and forge a
national consensus on issues of national importance. The strength of India
is in the open socisty that we have; the strength of India is in the unity that
we have in our diversity, not only in physical terms but in terms of our
thought process also. Sir, therefore, | think we would be much benefited
had we been given all those documents, which are unfortunately not with
us. :

Sir, let me start with the Joint Statement itself. Dr. Karan Singhii
has urged all of us not to see the world through Iraq prism. Sir, | quote
from the Joint Statement what we will jointly do with the U.S. The sub-
heading is "Deepening Democracy and Meeting International Challenges.”

*(1) Recalled their joint launch of the UN Democracy Fund in
September 2005 and offered the experience and expertise of both
Governments for capacity building, training and exchanges to third countries
that request such assistance to strengthen democratic institutions.”

*(2) Welcomed the decision of India and the United States to
designate a representative to the Government Advisory Board of the
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International Centre for Democratic Transition (ICDT) located in Budapest to
facilitate cooperative activities with 1ICDT."

Sir, | think, in the international politics today, everybody is aware
what this International Institute is all about. We know who runs it. The
Central Intelligence Agency is an entity of which we, in India, are very well
aware. | think the leader of the party, to which the present Prime Minister
belongs, Mrs. Gandhi spoke many a time about the role of the CIA. It is
well documented.

{ ‘am talking about Indira Gandhi. What role has the CIA played in
the entire process of attempt at balkanisation of India in North-East? In
many other ways, they have tried to really disrupt democratic processes in
different parts of the world. So, people are in the knowledge of what this
institute is all about.

Now, Sir, what kind of democracy, freedom and values we share
with the United States? The other day, the hon. Prime Minister was very
kind enough to categorically say that our country does not agree to efforts
at regime change. But, Sir, what kind of freedom, democracy the US is
spreading throughout the world? President Bush used our soil, Purana
Quila, to tell the whole world that we are for regime change in Irag, Cuba,
Syria, Zimbabwe and Venezuela. Now, do we share those lines? This is
something more fundamental. Then, Sir, what are we celebrating about this
Democracy Fund? GCondoleezza Rice says to the whole world openly, "We
will spend 85,000 million dollars to effect a regime change in raq." What do
we share jointly with the American Government on this guestion? The Prime
Minister must explain to us. | don't know. Then, the question of
agriculture. Now, | think,”| must thank Dr. Joshi because he has more
effectively articulated the statement of the CPl (M) Polit Bureau on this
question. ...(Interruptions)...

DR. MURL!I MANOHAR JOSHI: | am thankful to CPl (M) Polit
Bureau.

SHRI NILOTPAL BASU: You deserve my appreciations, Sir.
...(Interruptions)... | could not have articulated ...(Interruptions)...

DR. MURLI MANOHAR JOSHI: This saffronisation of CPl (M) Polit
Bureau is highly. ...(Interruptions)...

SHRI NILOTPAL BASU: Sir, we are very happy. What | am saying
is, | am not repeating those points because you have articulated more
effectively than perhaps | could have. ...(Interruptions)... Sir, the question
is, we, the Communists, are not fools. We know that in this age of
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scientific and technological revolution unless there is international
cooperation, we can't go ahead. Sir, today no single scientist gets the
Nobel Prize. It is usually a collective and joint effort on the same subject;
hundreds of laboratories work jointly. But the question is: Who will control
technology? That is a question which is defined by political power balance.
Sir, Dr. Karan Singh was saying that all sounds very sweet in the ear. But,
Sir, at the same time, practically when we are going to the WTO meetings,
what is our position on agriculture, what is our position on IPRs, why do we
" say that developed countries are controlling technology and using it to the
disadvantage of developing countries, why do we complain that our farmers
can compete with the farmers of Europe and North America as it is, but for
the heavy subsidy that these Governments are providing to their farmers
that we cannot grow. So, Sir, | think, we cannot just buttress the point that
has been made by the Prime Minister in his statement. We cannot distort
the reality that the world today presents. It is a very vital question that how
the research agenda will be set by all these multinationals, as has been
stated by Dr. Joshi. Now, sarlier, in the Green Revolution technology, the
entire emphasis was on how to extend those new technologies to common
farmers because the entire research was in the public domain. And today,
country after country, Asia, Africa, Latin America -- why are there political
changes? Because these Monsantos, these GAO Chemicals, these BSEs,
these Wallmarts, they have been looting those countries, and after this kind
of a policy is being pursued there, there is a backlash of the people, and
you see the Governments changing, political changes taking place in the
backyard of the United States. Therefore, | think, these are very serious
issues. | do not want to question the competence of the Prime Minister or
his Government. But, at the same time, it is not an issue which can be
decided by the Government alone. These are issues where there has to be
a sufficient public debate and discourse, and some kind of a national
consensus has to emerge because, our position in the WTO on all these
questions, the question of the kind of agreement that we had, and the kind
of governing body that we have created, are at ocdds with each other. This
has to be understood.

Sir, | must clearly demarcate from Dr. Murli Monohar Joshi, the
strategic question of the stockpiling that he has raised. Sir, the issue is not
that. My problem with the Prime Minister's statement is elsewhere on this
nuclear question. Sir, we have heard of a new terminology that has been
used by.the hon. Prime Minister in his statement on 27" February, 2006 on

e
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the eve of this Agreement with President Bush, where he has stated“in 2™
paragraph, and | quote. *The joint statement offered the possibility of
decades-old restrictions being set aside, to create space for India's
emergence as a full member of a new nuclear world order. What is this
new nuclear world order? | do not understand because, so far, the nuclear
discourse that was going on in the world, there were people who were
arguing from the standpoint of non-proliferation. India was fundamentally
opposed to them, talking about global nuclear disarmament. And again, Sir,
! refer back to hon. Rajiv Gandhi, the illustrious predecessor of the present
Prime Minister. Now, Sir, what was the problem with that global nuclear
order? Essentially, that the world was divided into nuclear haves and nuclear
havenots, and it is discriminatory regime, where the nuclear haves will
dominate, will dictate the pace of development. Sir, | do not think the hon.
Prime Minister has tried to suggest through this reference that by co-option
of India in this exclusive nuclear club, the discriminatory nature of the giobal
nuclear regime has been reversed. Sir, we are staking our claim for the
membership of the United Nations' Security Council. What is our plank? Our
plank is that we are a strongly emerging developing country. But, we are a
country, which is more capable than anybody sise to represent the interests
of the 100-plus developing countries of the world today. We add to their
strength, we add to their voice. Now, you tell me, Sir, if we have such a
stake, if we have such a claim, will our being co-opted in the nuclear club
and our legitimising that nuclear club, endear us favourably to these 100-
plus developing countries of the world? Nowhere, do we find that regardless
of the fact that he is so eloguent, so perfect words he chooses, especially
when hemmed in by oppeonent forces, now when we have broken loose, we
cannot stop here, our ultimate journey, our ultimate destination, is to have a
nuclear free world.

There is no mention of that. However, the newly acquired status
will be used to protect the monopoly of nuclear haves. You don't refer to
that.

DR. MANMOHAN SINGH: | have made that quite clear. Our
destination is a nuclear weapon free world, and that | have made in my
statement of July 29 itself, if you read it.

SHRI NILOTPAL BASU: Sir, that is precisely the ground for my
confusion. That concern, somshow, does not get captured in the
formulation of new Nuclear World Order. That is precisely our point.
Therefore, Sir, the question is that India will have a nuclear doctrine, that
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india will have a minimum deterrent; that is okay. Individually, India may
also be coming out of the immediate question of discrimination. But we
believe that nc nuclear war can be fought like this. What | mean is we
fundamentally differ with Dr. Joshi. | had a discussion with Dr. Manmohan
Singh on this. For constraint of time, | do not quote the debate that we had
in this House immediately after Pokhran-Il. We fundamentally differ that a
nuclear deterrent is any deterrent. There is only one word "mutually assured
destruction” the acronym of which is very significantly 'mad’, which is the
outcome of a nuclear confrontation. So, the whole world should, really, aim
at creating a situation where nuclearisation does not take place, where the
world does not lead to a nuclear confrontation. 8o, Sir, that is not the
question. We have no discrimination, fundamentally, per se with the notion
of the Separation Plan. ...(Time bell) ®R, &IT AT R &, SN IT AT wg &
o 1 o #, a7 ot wftw & faig f av &

Sir, the whole question of civilian nuclear energy has the only
option for our energy security; that is the thrust of the whole argument. |
am feeling so ashamed to actuaily contradict Dr, Karan Singh because | am
really a great fan of his great erudition. He always speaks with immense
knowledge on any subject he is supposed to speak, and out of humility he
says, "Except for Dr. Kasturirangan, nobody can enlighten this House.® But,
Sir, | have a small information which | want to share with you and, through
you, with the House that the U.S. Energy Information Agency has come out
with a report, sometime back, showing some. figures about the emerging
global trends, the total global energy production and the contribution of
nuciear energy as a component of the total energy. He is saying that the
whole world is moving towards nuciearisation. He has talked about France;
France is having more than 70 per cent. Already, it has come down to 57
per cent, Sir. And what does it say?

DR. MURL! MANOHAR JOSHI: Germany has decided to close its
nuclear plants.

SHRI NILOTPAL BASU: t have no fight against nuclear energy.
But what | am saying is that the unilateral, one-dimensional attention and
the thrust on nuclear energy solving our energy problems, | think, is
completely misplaced. Sir, what are the figures? They are saying, over the
same period, that is up to 2020-2025,--the reference case which is given by
theEnergy Information Agency (ElA): "The giobal installed power will rise
/lr”om 3,318 gigawatts in 2002 to 5,495 gigawatts by 2020-25.
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That will be the overall production. "Over the same period, the
installed nuclear capacity will rise more modestly from 361 gigawatts to 422
gigawatts, as nuclear power in total installed capacity will fall from 10.9 per
cent in 2002 to 7.7 per cent by 2020-2025". Therefore, with all humility, 1
submit that these facts show that the contention of Dr. Karan Singh is
absolutely incorrect and misplaced.

Now, the question is this. What were we doing about our nuclear
energy? Didn't we spend time in really developing and generating our
nuclear energy? Sir, these are figures from the Government documents.
This is the break-up of the installed capacity of energy in this country as on
20.2.2005. Maybe, there are some differences here and there. Of the
1,16,245 megawatts that we generate, 2,720 megawatts come from nuciear
sector, It is 2.35 per cent of the total. How is this? This was not to be. |
have some papers with me, Jaswant Singhji has gone. | think, he had also
some role to piay in that. [t was stated in the Twenty-third Report of the
Parliamentary Standing Committee on Energy which he was chairing in
1995-96 and | quote:

"The Department of Atomic Energy, in 1984, had set
for itself a target of 10,000 megawatts of nuclear
power capacity at the turn of the century.*

So, we had a plan for 10,000 megawatts of nuclear powser by the
turn of the century. Now, it is 2.6 per cent. We would have reached 10
per cent. When the whole worid is still down at 7 plus percentags in 2025,
we would have reached 10 per cent by the turn of the century. Why didn‘t
it happen?

| again go back to the Report of the Parliamentary Standing
Committee on Energy of 1999-2000. This is again a unanimous Report.
This was headed by a new Chairman. What does the Report say? It says,
*‘The Committee notes that a number of nuclear projects in the country are
getting delayed primarily due to lack of funds®. It is not due to lack of
access to nuclear fuel. °‘In the present scheme of things funds are being
made available to the Department only after a project is sanctioned. As a
result, the Department is not able to carry out the pre-project activities prior
to the sanction of a project. This, in turn, results in longer gestation period
for nuclear power projects. In this context, the Committee recommends
that prior to the sanction of a project, the Planning Commission and the
Ministry of Finance should consider the feasibility of making a provision of

55



RAJYA SABHA [11 March, 2006]

5-10 per cent of the project cost in the Budget of the Department so as to
enable it to carry out pre-project activities beforehand”.

In 2000-01, what were we told? Again, there is a Standing
Committee Report. It says, "The exercise carried out by the Department of
Atomic Energy, as part of 'Vision 2020°', aims at setting up about 20,000
megawatts of nuclear power generating capacity in India by 2020". So, the
target period was shifted by 20 years and the capacity was doubled.

The list is there. Sir, again, nowhere in the report do we find the
mention of lack of access to nuclear fuel as the major reason for our
programme getting retarded. Then we come to the Standing Committee
Report of 2003-04. ‘The present nuclear share of electricity production in
India is to be viewed in the context of the development phase requiring
significant efforts and time that the country had to go through in the nuclear
power sector, despite -- | underiine these words -- the technology denial
regime prevalent internationally in this field.” While the present share of
nuclear electricity is small, nucleat energy has the potential to meet a
significant part of the future needs of electricity. With the completion of the
projects under construction, progressively by December, 2008, the total
nuclear capacity in the country will be 6,680 megawatts. Additional projects
are contemplated to be taken up in future for construction so as to reach a
total nuclear power capacity of 10,000 megawatts by the end of the
Eleventh Plan and about 20,000 megawatts by 2020." It is more than
average projected nuclear energy production in the global mix and this is
despite the technology denial regime. Therefore, Sk, | think the Prime
Minister has to give us more explanation. | think the limited time available
to this House for this debate is not adequate.

Sir, | come to the separation plan. | think the Prime Minister has
provided himself an escape route from the Americans. It is very clear in the
separate plan. At page 8, it says, "The United States is wiling to
incorporate assurances regarding fuel supply in the bilateral US-India
agreement on peaceful uses of nuclear energy under Section 123 of the US
Atomic Energy Act. |, through you, Sir, very sincerely ask each of the hon.
Members of this House, "Has anyone gone through these provisions of the
US Energy Act?® Speak the truth. | have no problem if I am not telling the
truth. | don't think most of my friends in this House will be able to answer
affirmatively. It is not their fault. What does the US Energy Act say? Sir, |
have tried to download that. There are so serious implications of this Act.
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First of ali, it says, "No cooperation with any nation, group of nations or
regional defence organisations pursuant to Sections 53, 54 (a), 57, 64, 82,
91, 103, 104 and 144 shall be undertaken.® It is the American Act. We do
not know these provisions. Then Section 123 (2) says, "In the case of non-
nuclear weapon States a requirement as a condition of continued United
States nuclear supply under the agreement for cooperation that IAEA
safeguards be maintained with respect to all nuclear materials in all peaceful
nuclear activities within the territory of such State under its jurisdiction or
carried out under its control anywhere." It is such an omnibus provision. |
don't want to go into the nitty-gritty of this nuclear agreement.

Sir, the kind of ruckus, there was in this country, for people who
were supporting this general effort of the Government to reach out to
President Bush! Following the interview of Dr. Anil Kakodkar, who is the
DAE Secretary, all hell broke loose. There was article after article saying,
"He is a betrayor; he is not a patriot. He does not understand the great
significance of this journey*, so on and so forth. So | dare say this in this
House, with all humility, that together we must examine these things. These
are too serious to be left alone, for two Economic Editors to decide. | have
my greatest regard for our nuclear scientists, There are many of them and
the fact that we have developed an independent nuclear programme
notwithstanding the international adverseness is in itself a great tribute to
them. But is it enough? Is the issue only technical? Or, are there strategic
aspects? What kind of relationship will we share with the United States.
How will we pursue an independent foreign policy? The question of our
energy security is involved. The question of our food security is involved. is
it a matter which can be left alone to the Government and technical
experts? Therefore, | thank the hon. Prime Minister that he has left himself
and all of us away. What is the way out? If we loock at Page 6 of the
Separation Plan, -- 3T 99T ST 1TBT 9¢l &1 V&7 €, ¥ Ao widt ore
aRT off T F & |/ gl (mEuE)... " A |§ 6@ 1y, Ex i (smEaE)... When
you read the last point of para 12 which is in bullets, the Separation
Agreement says, "Must be acceptable to Parliament and public opinion.®
This is a great formulation which is made in this Separation Agreement.
What we are saying is that the Americans are taking their sweet own time,
and they have time and again bamboozled bilateral agreements and
multilateral agreements showing the Congress and the Congressional
approval. We have done this alsc. Dr. Joshiji, you must also understand
that in lrag, we escaped sending Army showing the Parliament and the
Resolution...
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DR. MURLI MANOHAR JOSHI: In my speech, | have already
mentioned it.

SHRI! NILOTPAL BASU: Yes; yes. That is why | think you were
fighting a double battle because. there is a disconnect between Jaswantji's
statement and what you spoke today.

DR. MURLI MANCHAR JOSHI: There is no disconnect. There is a
complete continuity.

SHRI NILOTPAL BASU: If you are happy with that, then, | am
happy with that.

DR. MURLI MANOHAR JOSHI: Thank you.

SHRI NILOTPAL BASU: Therefore, my most fervent appeal,
through you, Sir, to the hon. Prime Minister is, create a special
parliamentary committee where we can call everybody. This provision is
there in the Agreement; so, you will not be breaching it. And that is the
real reciprocity. If the American Congress can take their sweet own time to
approve what you have jointly come together -- there are issues which are
really of a very, very momentous nature -- we cannot take these things
lightly. It is not a college debate that | take care of certain points made by
Dr. Karan Singh, or, Dr. Joshiji takes care of some points that | made. It is
far more serious; it is the country's future that we are dealing with. It is not
a child's play. Therefore, there has to be a structured engagement across
the political spectrum and across the informed and technical opinion and
expertise that we have available in the country today.

Therefore, Sir, | think this debate could end in some kind of a
result if that kind of an approach is taken. Otherwise, we are sorry about
the way we have bound ourselves with the implications on energy security,
the implications on food security, the implications on foreign policy, the way
we have bound ourselves to the adventurous.global military game plan of
the Americans by going in for this ‘democracy and freedom' business all
over the world.

Sir, let us accept  this People understand these things. On the
6" of March, Iran was referred to the UN Security Council. Why? Was there
any difficulty on the part of the Iranians cooperating with the IAEA? We have
explained the aspersions that are being cast on the Iranians based on
information which Iranians themselves shared. Sir, if you look at Director
General, |IAEA, Al Baradie's actual report that has been forwarded to the
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United Nations Security Council, it is very, very clear that regardiess of what
Iran does, the UN Security Council would go in for action and that is what
the Americans are urging. With Nicholas Burns | don‘'t know what kind of
discussion the hon. Prime Minister had, but he has already issued a warning
that now is the testing time for our friends all over the world. Mere words
would not do, they will have to materialise into action. Now, what kind of
action would it be?

Sir, | cannot really displease the very respected, Dr. Karan Singh. |
must not look at the world from the Iragi prism. But | cannot share the view
that the people, who are perpetrators of Abu Ghraib or Guantanamo Bay,
have something common with us in the fight for freedom and democracy all
over the world. ’

Therefore, Sir, with folded hands, | beg of the hon. Prime Minister
to go in for a kind of special parliamentary committee, where everybody
could express their views and we could really use the entire expertise that is
available in this country. Thank you, Sir.

SHRI ARJUN KUMAR SENGUPTA (West Bengal): Mr. Chairman Sir,
after these three very major statements, | rise to make a few points, which, |
am afraid, have not been covered fully. Mr. Joshi is going away. | would like
to begin with that.

Sir, this is an Agreement that has been reached, and which is
being opposed, because the non-proliferationist Ayotullah is in the United
States. They think that this Agreement has given to India something, which
is much more than the Americans could provide. How could you ignore
this? How could you ignore that an achievement has been made by this
statement, which even several people in the United States, including The
Economist, which is not an American journal, is opposing. The reason for -
that is that India seems to be in a position of getting almost all the benefits
of a NPT power, a power that has 'signed’' NPT, without signing NPT. This
particular point needs to be clearly appreciated. | think Dr. Karan Singh has
pointed out five elements. The first element is security interest. What exactly
is our security interest? The time has now come for us to clearly analyse
that. Is it in our interest to accumulate nuclear arsenal indefinitely? Is it in
our interest to see that we engage in a competitive nuclear arms race with
China or any other country? It is not. It has been stated from the very
beginning, in fact, it has been stated from the first nuclear experiment that
was made under Mrs. Gandhi's time that we are not going to be a first-
strike power.
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[THE VICE-CHAIRMAN (PROF. P.J. KURIAN}) in the Chair]

We are not interested in attacking any country. All our interest is to
have enough capability to inflict unacceptable damage on any kind of
potential aggressor. This is the meaning of the minimum nuclear deterrent,
Have we compromised with that? We have kept eight reactors out of the
supervision of the IAEA. Is that not enough? This issue has to be
considered very seriously. Do we need anything more? Do we have any
other requirement with building up nuclear capacity? In the minimum
deterrents, we need, besides some minimum nuclear arsenal, delivery
capacity and also improving R&D. Both of these things have been
protected. The R&D -- Mr. Kasturirangan is here -- has been completely
protected, particularly by keeping the fast breeder reactors out of this.
Having done that, what exactly is the way by which we can say that this
has compromised our security? | want to put forward this argument
because this thing must go through the US system. it is not so easy. There
are plenty of Americans, American non-proliferates that they think that this is
a one-sided agreement. It is one-sided because they feel that India, taking
advantage of this, will build up nuclear capacity much beyond what it is
necessary. | think, it is important for us to spell it oyt that we are not
interested in this kind of a nuclear accumulation. This means, | think,
Mr. Joshiji would say that we are trying to cap our capability. | don't know
whether we can put the word ‘cap’, but this is something that we would like
to do ourselves; this is something what he was referring to as a sovereign
determinant. This is determined through a sovereign decision in the country.
This is enough, or, this is the only way we can ensurs that our basic
security is safeguarded. | have a feeling, Sir, that this particutar message
should go to the world from us that we are not in the business of building
up indefinite nuclear capacity. This is what Mr. Nilotpal Basu was saying;
this is the original way in which the whole nuciear debate started. We have
not given up our nuclear deterrents, and we shall not give up our nuclear
deterrents. Having said that, we should be able to persuade the world that
we are now playing the game properly. Aimost the same way when we said
that we are not going to have any further tests. We have not signed the
Test Ban Treaty. But this is a moratorium that we have declared ourselves,
and that is the way to assure the world that we are doing. This is exactly
what is required for our interest.

Sir, I am afraid, this whole debate has been confused by bringing
in 'other elements'. The 'other elements' such as energy security, scientific
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capability and then this foreign policy argument. The basic achievement of
this nuclear agreement is that the technology denial situation has been
withdrawn. This changes our capacity to build up our productivity, and our
ability to withstand the international pressure. Energy security question has
been raised, and | would like to point it out, since Mr. Nilotpal Basu raised
this issue, earlier than that, Dr. Murli Manohar Joshi has also raised this
issue, no energy security, and for that matter, no food security, nothing of
the security in a global world should be defined in terms of self-sufficiency.

It is not the case that we have to produce everything ourselves.
The reason why our nuclear power has not expanded is that economically if
we depend upon our domestic fuel supply, it is uneconomic, the cost is too
high. The numbers have been given and | think the Government should
bring out this number quite categorically. If we are allowed to import
uranium, the cost of nuclear energy goes down three to four times than
what it is today. We are unable to import this nuclear fuel from outside
because of our present situation. Just one particular change in the
situation improves our possibility of having a much better option of getting
nuclear fuel from all over the world. | am mentioning this because this is
something, which cannot be decided immediately. There are capital costs
involved, how we are going to import the actual reactors and all these
questions. It only expands the possibilities. 1t is still quite likely that we
shatl depend more on hydrocarbon, more on the conventional energy, but
this particular agreement allows us to move to a new era where nuclear
technology is going to be very important, Why is it going to be important,
Sir? The Americans, the Europeans, the Japanese have now realised that
dependence on hydrocarbon as their energy source is going to be suicidal
for them. So they have gathered together. This particular global nuclear
energy initiative is the result of that that they are not going to spend
enormous amount of money, enormous efforts to build technology, to
build new equipments so that nuclear power can be made available to
countries who reqQuire energy at a reasonable cost. We are going to be a
party to that agreement. There is nobody going to force us to do that.
This whole assumption that as if we are getting into that at a great cost to
ourselves is totalty wrong. It is something that is definitely in our interest.
So, what | am trying to point is that the energy security argument is an
additional argument. i has been brought in; it does give us the freedom
but that is not the only point for which this particutar new arrangement has
actually been achieved. The third question is the question of supplies. |
must say that this technology agreement that we have actually arrived at
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has nothing to do with this Monsanto, the agricultural technology, etc.
These are separate. These will be discussed. This can be debated in the
Parliament. There is no reason why we should consider that having agreed
to this- particular nuclear separation plan, we have also agreed to all those
technological agreements. Mr. Nilotpal Basu was talking about that there
should be a parliamentary debate. Of course, there should be a
parliamentary debate. The Prime Minister has never said that this will not
be considered in the Parliament. And that is not a part of the whole
agreement either. The second Green Revolution -- Dr. Karan Singh thinks
that this is going to be a very major thing that is going to happen.
Probably it will. But it may not. The technology can never be predicted.
We have to do ourselves and one of the things that we have learnt most is
that any kind of Green Revolution requires our domestic efforts to prepare
our farmers, to prepare our agricultural environment to absorb that kind of
technology. So, this gives us an opportunity. But the whole discussion
whether we should accept this particular separation plan, whether you
accept this whole agreement between our Prime Minister and President
Bush on these particular factors, is totally irrelevant. | want to say another
point, which has been referred toc again and again. it is unfortunate that
this agreement has been mixed up with what is happening in lran. Nothing
to do with that, if nothing happened to Iran, if this issue were not here,
even then this particular agreement would have been supportable. We
should be able to proceed with that.

It so happens that at this particular juncture fran has got involved.
Now, | beg to submit and this is a point -- | am afraid my Left CPI (M)
friends have all left -- it is juvenile to think that the Americans do not know
what is our foreign policy. They know that the Prime Minister who has
signed this agreement is a Prime Minister of a Government which is headed
by the Indian National Congress which has categorically stated that Non-
Alignment is the basic policy of a foreign policy. The Prime Minister has
also said in this House that there is no reason to think that the Non-
Alignment question has been given up. Now, what is Non-Alignment? It is
a misunderstanding that Non-Alignment is a neutrality between the Russians
and the Americans or not. |t is a simple assertion of our national interest
without being aligned to any country and that the United States' authorities,
the United States policy makers, the United States publishers all know. On
that one particular assertion that we are still Non-Aligned is sufficient to rule
out the possibility that we shall join the United States in exporting
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democracy or exporting freedom. It is juvenile to expect that we shall shout
at every point what is said by President Bush is not what we actually mean.
They know this thing. They have their own way of exploring what is their
position. But | do not think anybody would have any misgiving on this point
that we are giving up our basic sovereign right to have our own foreign
policy. As a matter of fact, Mr. Chairman, this gives us an opportunity and
this point has been raised, 1 think, both by Mr. Nilotpal Basu and Dr. Karan
Singh. This gives us an opportunity to play a new role in this world by
presenting the interests of all the developing countries exactly the way we
did during the earlier days of our Non-Alignment. Non-Alignment meant not
only not allowing to any particular big power but also solidly aligned with the
interests of the Third World countries, interest of the developing countries
and we shall continue to do that. We do not have to go against
Venezuela. We do not have to go against Guba. We do not have to play
any role which is pro-American in WTO which we actually are not doing.
Even now in WTO we have played that kind of a role. { do not think
anybody should be able to say that this particular agreement has an
implication which will bind us, which will restrain our freedom in any of these
agreements. | have to end up with one peoint about lran and this is a point
which, | think, everybody should realise, we are not going to support Iran if
it is trying to build nuclear capacity. It is they themselves who say that they
do not want to do that. All that we are trying to say is that we shall try to
persuade them that have a different approach to build up their peaceful use
_of nuclear energy. But we must appreciate the 'hurt' of Iran. We must
appreciate that we cannot take a position against fran because it is an
Islamic country. They have every reason to feel offended if there are-
dictations to them that you must do this or do that. We can play a major
role in that. We can play a role of intermediation just as the Russians are
playing there, that they are trying to understand with Iran what can be done
and this is the way we can do. We can have a role to play almost as
effectively as we played in the case of Irag. Just to tell Iran that we would
not allow lran to be another Iraq. We shall protest that. This is something
which they were supported. | am saying this thing because the only fallout
of this whole discussion is that a possibility of our being misunderstood that
we are in this game, that the United States after the 9/11 identifying any
terrorism with a particular group of countries. We have suffered from
terrorism for many years. We are not willing to do that and this message
must go to the Third World countries, must go to iran, must go to the
Islamic world. Thank you very much.
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SHRI SHAHID SiDDIQUI (Uttar Pradesh): Sir, today, we have taken
up one of the most important subjects which is going to influence this
country and the generations to come. | call the consensus that are
emerging between the BJP, the Left, our party and most of the other parties
here as an enlightened national consensus. But, | am extremely sorry to
say that this debate has been taken up today at a time when "/"h Members
of this House are not present. | would like the hon. Prime Minister to be
present right through this debate. This debate is extremely important, not
for our generation but for the future of this country and what we are going
to do. We are talking about the historic deal. We are patting our backs for
what we have achieved and what we have got from the USA. | am sorry to
say that we have started counting chicks before they are hatched. | am
sorry to say that the deal we are so proud of is just a piece of paper. This
deal has no meaning till the restrictions placed by the USA -- the Congress
-- are removed. There is a wrong notion in this House that this dealt has to
be ratified by the Congress. No, Sir. This deal is not to be ratified by the
Congress. It has to remove certain restrictions which it has imposed on
nations that have gone in for nuclear experiments. The USA has placed
certain restrictions on such nations and they have to be removed. What is
the meaning of this deal without removal of these restrictions? We were
very happy on 18™ July that a wonderful deal has been signed. Again, we
are patting our backs for this deal where there is no deal at all.. it is only a
piece of paper. And, for this piece of paper, we are paying a very, very
heavy price. We are paying a price in economic, political and social terms.
We were told by the hon. Prime Minister, through many statements he has
made, that we will take one step and they will take another step. He said,
for every step they take, we will take one step.’ What has happened? We
have taken so many steps. They have not even started moving! This was
the assurance of the hon. Prime Minister to this House. But that assurance
has not been kept. We were also told that we will decide the separation of
nuclear plants into civilian and military installations and nobody would dictate
to us as to what is to be done. But, Sir, let me say that the Americans
were much more honest. When we talk to the Congressmen, when we talk
to the Senators this becomes clear. | had even an opportunity to talk to
Ms. Condoleezza Rice in Washington. | had also an opportunity to meet
Mr. Nick Burns when he came here and, again, in Washington. He told us
very clearly that this separation has to be a good separation. And, when |
asked Ms. Condoleezza Rice that what is ‘good?' She said, 'lt has to
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be credible.’ And, who will decide what is credible. She said, ‘It is we; Our
Congress will decide what is credible, not your Government.' So, it is not
by us. We are told that we are free to decide what is credible, what is
good and this decision is our own independent decision. | am sorry to
say that we are independent and we have not taken this independent
decision. We were told now, after 18" July, since this Agreement has been
arrived at, the American administration will go to the Congress to get the
restrictions removed. But the Americans are very honest. We are not.
They said, 'No. We will not go to the Congress unless the separation plan is
in place. It is before us." Sir, | am sorry to say that no Minister is sitting
here to note down my points.

THE MINISTER OF SMALL SCALE INDUSTRIES AND MINISTER OF
AGRO AND RURAL INDUSTRIES (SHRI MAHAVIR PRASAD): Sir, | am sitting
here,

SHRI SHAHID SIDDIQUI: Okay. Shri Prasad is sitting here. | am
very thankful for your mercy. He is there to listen this very important debate
and the points that | am making.

Sir, we were told that that they will go to the Congress.
But, the fact is otherwise which they have made it very clear.

Of course, today, | read that we have opposed the Congress. But
when | asked the congressman there, we were told very clearly,
*Administration has not even tried to persuade us. They are not even trying
to persuade us. They have not come to us with anything, with any plan.*
Even the Indian Congress people told us that the administration does not
seem to be very serious about this deal. Sir, to me, it seems that the
administration still is not very serious about this deal. We were told by the
Prime Minister that India would have same powers and obligations as any
nuclear power. But, Sir, we would we have the power that the nuclear-
weapon-States, including the United States, have -- right to shift facilities
from civilian category to military. The fact is that we do not have this
power. It is for perpetuity. Once, we have made this 'separation plan', we
are enslaved forever, our generations are enslaved forever. ¥R & &
WREEH ¥ U I 9% qRR 41" TR AT BW TET g9 o) We have reached,
where we have reached after so many sacrifices. From Pt. Jawaharlal
Nehru to Rajiv Gandhi we had made all these sacrifices. To what use?
Today, we are giving up all these sacrifices. Today, we say that we could
achieve all that in spite of restrictions, in spite of our poverty. Today, we
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are saying that we cannot do anything without the help of the United
States. Is it the kind of thing which our scientists, who had sacrificed so
much, would like to hear?

Sir, there are so many hurdles to this deal. | see three main hurdles,
The first hurdle is the Congress, of course, where the reports, which are
coming from both, the Republicans and the Democrats. They are very clear
that it will not be possible. Today, the Bush Administration is at the lowest
ebb of its popularity. It is the most unpopufar administration ever in the
history of the United States. And, we are depending on that Administration
to get it passed. Even the Republicans are moving away from Mr. Bush
because they want to re-win elections in November, this year. Anybody,
who wants to win elections in the United States, will have to distance
himself from Mr. Bush. Today, the world is distancing itself from the Bush
Administration. But we are going close to the Bush Administration, and
saying that we are very proud of that. Sir, it is an extremely dangerous
step that we are taking. So, | don't see the first hurdle being crossed. The
second hurdle is the IAEA. The Prime Minister has assured us that we will
have a new special protocol with the IAEA. So, some of our media people,
some of our friends, here, were very happy, very proud that something
special is being created for India a special seat, which is not there for
anybody else. And, what is that special seat? Sir, it is the very special
enslavement that we are going to have - the worst of both the worlds.
And, with the IAEA,“we will have to make more concessions. Let me tell
you, despite whatever concessions we have made, the American Congress
will be asking for more concessions; the IAEA will be asking for more
concessions, which is putting more restrictions. Then, we will have to go to
nuclear supplies groups. Again, a newgdeal has to be worked out with the
Nuclear Suppliers Group (NSG), again concessions will have to be made,
again restrictions will be placed. So, this is not going to be an easy task,
but we are patting our backs; we are very happy; we are very proud; we
are clapping and saying that we have achieved something great. But we
have achieved nothing, not even a piece of paper is of any value. But why
all this is going on? As Dr. Murli Manohar Joshi said, Nifotpalji, who made
one of he best speeches, his last speech was the best speech that | have
heard in this House, made this point that we are.... Last time | talked of the
'stick’ .and ‘carrot’; the 'carrot’ was the ‘nuciear deal', but the 'stick' is
being used again and again and again to browbeat us into signing these
'agricultural' agreements.
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In buying arms at prices which we should not be paying. And the
kind of arms we are buying, we do not require them. But we are going into
that. We are talking about FD! in the retail sector. We want to bring in
Wallmart. So, what will happen after the end of a year or two, or, after the
end of a year-and-a-half? We would have made all the concessions, we
would have bought what we did not want to buy, and we would have
bought the arms, which we do not require.  But the American Congress,
of course, can reject this deal and we will be nowhere, We would have
given what they wanted but, we would have got nothing. And, they can, of
course, say, "we are sorry, we tried our best. Bush was your best friend.
Bush is your best friend and, Bush will be your best friend. But the
American Congress has rejected it." So, Sir, what are we getting into, and
where is our Government taking us into? | am extremsly worried about
what we are doing.

We are told that the whole basis of this argument is energy
security. And, Shri Nilotpal Basu brought this point very clearly before the
House. He said, "This is not about energy security.” If it was about energy
security, then, let me say, Sir, that it is very clear. The experts say that
they are very clear. Today, less than 3 per cent of our power comes from
the nuclear energy. 1| do not think in the next two decades, it wil increase
to more than 6,7 or 8 per cent. So, uitimately, we are going to depend on
other sources of energy.

Sir, this is a very important debate. So, | am not making points for
the sake of it. | am not trying to score points. | am not repeating. | had
so much to say, which my friends, Dr. Joshi and Shri Nilotpal Basu have
already said. | am making those peints which have not been made by them.

THE WVICE-CHAIRMAN (PROF. P.J. KURIAN): Yes. Please be
brief. Your time is over.

SHRI SHAHID SIDDIQUI: We can debate on it for two days. This
is a debate which is of such importance that time should not be a
restraining factor for us. But, anyway, | would like to finish as soon as |
can.

The point | am making is that our energy security does not come
from nuctear energy. It will come from other sources. It will depend on
hydrocarbon, whatever we may say. And, Sir, in hydrocarbon we have the
freedom to buy. We have the freedom to invest, which our friend was
trying. Mr. Aiyar was trying his best to make India more independent in the
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field of hydrocarbons. iHe took very significant steps. | do not want to go
into why he was shifted. That is the prerogative of the Prime Minister. But
what | can say is that he was doing a wonderful job for this country. Our
energy security will not come, and what we will buy? We will buy highly
priced, uneconomical reactors from the Americans, and for which we will be
dependent. Shri Arjun Sengupta was saying that we have to depend on this
new, clean nuclear energy. Are you telling me that this fuel will be available
easily at cheaper rate? No; Sir. We will be much more restricted. In the
case of hydrocarbons, we have certain freedom. If the same kind of
investment is made on solar energy, wind energy, and other sources, then,
definitely, we will be much more free. But we are making that investment.
Investment will be going for buying these uneconomical reactors from the
United States. These are very dangerous points. | will just make last two
points. | totally agree with Mr. Nilotpal Basu and Dr. Murli Manohar Joshi.
They have made a number of points. But will just make two important
points, which were not touched by them.

THE VICE-CHAIRMAN (PROF. P.J, KURIAN): Please conclude.

SHRI SHAHID SIDDIQUI  There are two very important points, Sir.
The Prime Minister is not here. | wish he was here because | wanted to tell
him, "Sir, the foreign policy of this country cannot be and will not be
communalised.” No community can dictate the foreign policy of this
country. Sir, | am very afraid. | am very worried when you say that you will
be inviting the Muslim leaders to discuss the Indo-U.S. Nuclear Deal after
the end of this sessicn. With folded hands, | request the Prime Minister,
through you, that please do not do that.

The message you are giving is that all those who are opposed to
this deal either belong to the minority or want the votes of minority. That
is a very, very dangerous proposition.

THE VICE-CHAIRMAN (PROF. P.J. KURIAN): You come tc. the
point.

SHRI SHAHID SIDDIQUI: This is very important point, Sir. This is
very important point. We are opposing this deal because we believe in India.

THE VICE-CHAIRMAN (PROF. P.J. KURIAN): Your time is
over...(Interruptions)...
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SHRI SHAHID SIDDIQUI: | am not opposing this deal, because |
belong to any community, (Time-bell) or, anybody who is doing
that..({interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIAN). Please conclude.
...{Interruptions)...

SHRI SHAHID SIDDIQUI: f you say that, that is a very
...{Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIAN):You are going away
from the points. ...(Interruptions)...

SHRI SHAHID SIDDIQUI: This deal is being opposed because.
...{Interruptions,...

THE VICE-CHAIRMAN (PROF., P.J. KURIAN) : No, no.
...(Interruptions)...

SHR! SHAHID SIDDIQU!: This deal is being opposed because this
deal is not in the interest of the country, not because any
community.....Interruptions)... ..

THE VICE-CHAIRMAN (PROF. P.J. KURIAN); Please conclude.

SHRI SHAHID SIDDIQUISIr, we are being told that it is in the
national self-interest. | would like to say that even in the United States, the
Foreign Policy is not independent of the internal pulls and pressures. It is a
reflection of the internal policies of any country. The Jewish lobby
influences the American foreign policy as much as any other would. The
multinationals do influence, Sir. The Wallmart did influence us, the arm
producers in the United States do influence the American Foreign Policy..
...{Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIAN):Mr. Mr. Siddiqui,
please, see your party had eleven minutes...(Interruptions)... You have taken
sixteen minutes. Please conclude....(Interruptions)...

SHRI SHAHID SIDDIQUI: Sir, if you can give more time to others,
then, if | have eleven minutes-- others have spoken for 40 minutes--
...(Interruptions)... can't | speak, at least, for fiteen, sixteen
minutes?...(Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIAN): No, your party had
eleven minutes. You have taken sixteen minutes.
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SHRI SHAHID SIDDIQUI: Sir, | am making the final points.
...UInterruptions.)..

THE VICE-CHAIRMAN (PROF. P.J. KURIAN): Please, there are
others...(Interruptions)...

SHRI SHAHID SIDDIQUI: Sir, | am making the final point.

THE VICE-CHAIRMAN (PROF. P.J.KURIANy: Mr. Manoj
Bhattacharya wants to speak. He has to catch a flight at 3.30.
...(Interruptions)... Please remember that others also have to speak.

SHRI SHAHID SIDDIQUI: Sir, | would very much like to hear him. |
would very much like to be enlightened by my friends here. But the final
point | am trying to make is that..{interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIAN): You have so many
final points.

SHRI SHAHID SIDDIQUI: No, Sir, | told you that | have to make
two final points...(Irnterruptions)...

THE VICE-CHAIRMAN (PROF.P.J.KURIAN). No, no please
conclude.

SHRI SHAHID SIDDIQUI: | don't indulge in this kind of a thing, Sir.
THE VICE-CHAIRMAN (PROF. P.J. KURIAN): Please conclude.
SHRI SHAHID SIDDIQUI: If you let me.

THE VICE-CHAIRMAN (PROF. P.J. KURIAN) : Say your final point
and conclude.

SHRI SHAHID SIDDIQUI: Sir, this is my last point. We will not
decide our Foreign Policy only on the basis of cold self-interest. This
country has not been known for nuclear power. It has been known for
Buddha, this country has been known for Mahatma Gandhi. The foreign
policy is influenced by the traditions, the history, the philosophy, the religion,
the culture, the morality of the country. Are we going to give up all that to
pursue a foreign policy, which is cold-blooded foreign policy purused by the
Americans? You have been asking this question for the last fifty years that
why there are double standards in international politics, why there are
double standards in nuclear policy. Today, because, we are being asked to
sit outside the nuciear club, we are so happy to give up all those questions,
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to give up all that morality for which we stood up, for which our leaders,
and the ieaders of the Congress Party stood up, leaders of the National
Movement stood up. Sir, this is extremely dangerous. The policies which our
Government is pursuing...(Interruptions...

THE VICE-CHAIRMAN (PROF. P.J. KURIAN): Okay, that is enough.

SHRI SHAHID SIDDIQUI: ...I am afraid, | have great respect for the
Prime Minister, are not in the national interest. Therefore, | would like to
request this House-- because these things cannot be debated here, in
detail, they have to be debated in detail-- t0 join me in demanding a select
committee which should go into this deal and either JPC or Select
Committee, whatever the Prime Minister decides,...(Time-bell)

THE VICE-CHAIRMAN(PROF. P.J. KURIAN): Yes, please conclude.
(Time-bell), Shri Manoj Bhattacharya.

SHRI SHAHID SIDDIQUI: We can definitely discuss (Time-bell) and
decide...(Interruptions)... what India's interest is...{Interruptions)... Thank you
very much.

THE VICE-CHAIRMAN (PROF. P.J. KURIAN): But you made very
good points.

SHRI MANQOJ BHATTACHARYA (West Bengal): Mr. Vice-Chairman,
Sir, 1 will try to restrict myself to the points, particularly, after hearing
Dr. Murli Manohar Joshi and my friend Shri Nilotpal Basu, | need not go into
elaboration. Sir, t.am sure that you will agree with me, and the entire House
will agree with me that yes it is a fact that the Foreign Policy is determined
looking at the best national interest, whether it is enlightened national
interest, or, national interest alone. | am not going into that debate.
Neither, | am going to make any comments on the newly found terminology,
enlightened national interest. We have been talking about our own national
interest. | would just like to examine what is the national interest of the
United States of America for entering into such a deal, what is being termed
as a historic deal. Somebody is saying a landmark deal. Now, what is the
national interest of America that is going to be served by entering into this
agreement with Dr. Manmochan Singh? Sir, | must ask this explanation from
the hon. Prime Minister that how he views that. What sort of national
interest of America that is going to be served by espousing this sort of
foreign policy? Sir, that is one thing.
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The second thing is this. Of course, | am not against Americans.
| will say, 'l am not against Americans at all.' But, certainly, | must confess
to you and | don't have any repentance for this that | am terribly against
American imperialism. | am all-out against American imperialism. | can walk
thousands of miles to establish a peaceful, a world free of the terror, free of
the threats, free of hegemony, hegemonic aftitudes of imperialism and
capitalism. But, Sir, | will say that to my mind -- it appears to me -- that
most of these agreements were signed and negotiated in secrecy. So, |
would like to know whether it is a fact that most of the agreements, the US
President and Dr. Manmchan Singh, our very dear Prime Minister, have
signed were negotiated in secrecy and without adequate discussion with the
concerned Ministers' level or Ministries level. Our policy-makers, starting
with Prime Minister, Dr. Manmohan Singh, demonstrated evangelical zeal in
re-aligning India with the US while giving up even the pretence of
independence. It is as if they lived in a fantasy or make-believe world and
became blind to the character of the US as a power in the desperate
search of a global Empire and to Washington's disastrous role in spreading
insecurity and instability in the world. Sir, | am sure, that none of my erudite
colleagues in the House will oppose me when | say that right from the days
of Foster Dallas till the Bush Administration, till the days of Condoleszza
Rice, the American Foreign Policy has been pursued only to subserve the
interests of the big economic powers of America, the big multinational
corporations of America, and whatever they do, they do only looking at the
interests of the multinational corporaticns, the big capital of America, and
only for them, they attacked Iraq. They did not hesitate to attack lraq. For
them, they don't hesitate to kill thousands of innocent people; for them,
they don't hesitate to plan a war on Iran. For them, they don't hesitate to
plan an attack on Syria. For them, they don't hesitate to kill thousands and
thousands of innocent people. Sir, what has been the policy of America?
My friend, my erudite colleague, Shri Nilotpal Basuji, has talked about the
situation that is existing today in Latin America. Why are the regime
changes, peaceful regime changes, taking place in Latin America? The
peaceful regime changes are taking place in Latin America because they
have experienced the wrath of imperialism. They have experienced that how
American imperialism functions, they have experienced; through their lives
they experienced. | cannot forget how the CIA has conspired against the
indepéndence movement of Bolivia in 1960s. | very fondly remember, very
respectfully, | remember the role of the Ernesto Che Guevara. Very fondly |
remember -- with all respect, | remember what sacrifice he made for the
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emancipation of the people of Bolivia, for the emancipation of the peoples of
Latin America who had been exploited, exploited ruthlessly by the American
imperialism. And, what was that American imperialism? It was the United
Fruits Company. It was the IBM. It was the Monsanto, it was the Exxon, it
was the Mobil. And, today, this Bush-Dick Chenney clique. is trying to
conspire the world-over. They are only perpetuating, Sir, untold misery, |
must say, untold misery on the detenues in Guantanamo Bay and Abu
Ghraib prisoners also. Who doesn't know that elsewhere also, in different
places, in Germany, in many European countries, they are operating to
perpetuate untold misery to detenues? Sir, this is America. This is the
United States of America. This is an imperiaiist way of functicning. Sir, what
could be their interest? Sir, what could be the shared values? We do not
share any values with the Amarican imperialism. We do not share any value
with the Bush Administration. We do not share any vaiue, either moral,
ethical, economical, political, linguistic; no values we shars with them. But,
for whatever reasons, Bush came all the way to India and signed a historical
landmark agreement with our Prime Minister. My question is, is it for the
benefit of the country? No. Sir, it is very interesting. | just read yesterday's
The Hindu. Shri Anit Kakodkar, the Secretary of the DAE, is saying,
"According to the Separation Agreement, between 2006 and 2014, India will
place 14 out of 22 thermal nower reactors, which are operational or
currently under construction in the country, under International Atomic
Energy Agency safeguards.”

This will include four safeguarded reactors - Tarapore-l & I,
Rajasthan-! & Il and Koodankulam -1 & Il, which are under construction in
Tamil Nadu. What is more interesting is that Mr. Jain, Chairman and
Managing Director of the Nuclear Power Corporation of India, is saying --
Mr. Nilotpal Basu has sufficiently dealt with that and | am not going into the
details -- that our own, indigenous PHW, that is, the pressurized heavy
water reactors programme, would be supplemented by importing light water
reactors. Now, what are light water reactors? Kindly note that after 1973
America has stopped installing any nuclear facilities for power production in
their own country. Many of the plants, many of the machines, have become
obsclete; they have become redundant. And they have to sell them
somewhere; they must find some place to sell them. These light watar
reactors are run only on enriched Uranium fuel and light water, as coolant
and moderator. Now, they are trying to sell those to India and India will
have to get them by paying down the nose. That is one of the reasons. |
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would say that that is the American interest. That interest would be served
by signing these sorts of agreements.

Secondly, Sir, today the US is engaged in an aggressive project to
reshape the world. Varicus statements of this orientation are available in the
public domain -- everybody knows this. Who doesn't know this? Anybody
who is conscious of the international situation knows that US is trying to do
so -- including the °“National Security Strategy of the US® and “Nuclear
Posture Review" of 2002, a total of 44 National Security Presidential
Directives signed by Mr. Bush, "Strategic Command® documents such as
*Doctrine for Joint Nuclear Operation® and reports of the. National
Intelligence Council, including "Mapping the Global Future® (December 2004).
And Sir, does the US want to establish a "full-spectrum dominance in all
strategic areas and prevent the emergence of a potential rival or alternative
power centre anywhere including, most importantly, Eurasia, Eurasia has
become a potent enemy for the Americans even though the so-called
Communism has been demolished. It is quite possible and | too accept that
the so-called communism was demolished in the Soviet Union and its
satellite countries. But that doesn't mean that those countries, including
Russia, are enjoying the confidence of America.

Sir, my fourth question is whether it is a deal only to allow the US
controlled strategic resources like oil and gas and reject any proposals for
limiting consumption of those by any of the countries or their generation by
any other country. Sir, is Washington eager to beat back any challenge to
its economic, political and military hegemony while waging, if necessary,
preventive wars,an indefinitely 'long war’, as the Defence Secretary, Donald
Rumsfeld, put it7 Sir, Donald Rumsfeld has said this in almost unambiguous
terms. | must say that in that way he was honest about it. He straightaway
says that | want it and | must get it. And that is the way American
imperialism functions; that is the way it operates. Now, are we being mindful
of that? Are we mindful of that at all? Have-we ever pondered over the
matter?

Sir, | know that there is no dearth of votaries of America in India,
particularly the elite of this country. Among the rich of this country there are
many votaries of the American way of life. They imitate the American way of
life. | know that many of them do not even listen to Indian music; they listen
only to American music. They dance the American way, they socialise the
American way. They even try to lead their family lives that way, although
virtually there is no family life in America. They try to imitate them. Even the
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values of a husband and wife relationship are being determined by the
American values. Sir, { was born in India and | had no occasion of going to
America. Even so, would not like to go to America. But | would say that this
would be a catastrophe; this has got serious ramifications. If the elite of this
country become so pro-American, if they are being so keen on emulating
the American way of life blindly, ! am sure, we would be moving towards a
situation where we shall be perishing ourselves. | am worried about that. |
am only expressing my anxiety about that. | am proud of the Indian values. |
am proud of the values that we nurtured, which | have learnt from our
forefathers, which | have traditionally taken from my environment. | am
proud of that. 1 am proud of that. | am the last person to compromise on
those values and | value those values as the best in this world. And, for
the votaries of American values, | will say only one thing, *Down with those
values." Now, Sir, | would like to ask whether this Agreement has been
signed by Mr. Bush only as a manifesto of neo-conservatives. We term
them as neo-conservatives today - neo-faseists or neo-conservatives.

Neco-conservative is a project for the New American Century. Right from
the days of Foster Dallas, they have been only looking at yellow-fever.

They are finding it very difficult to exist in this world. They are trying to
teach their own people that there is a yellow-fever, that socialism will grab
them. Russia or USSR was the. main enemy of the Americans. After the
collapse of Cold War regime, they are finding it very difficult to identify some
enemy. They must have some perceived enemy and they have already
created that perceived enemy. Only they created Osama Bin Laden; they
created Talibans, and now, they are trying to make believe their own people
in whom destitution has increased to a great extent. Whoever has the
knowledge of American economic situation, would know that it is a
deplorable situation. Now, more than 23 lakhs of people are destitute in
America itself. Sir, | must say that it is reported that the taxpayers of
America are paying $118000 per minute t0 keep America busy in iraq and
Afghanistan, which they have already lost; Bush Administration has already
lost. Now, will India be a very close aide to America in developing a
consensus in the world because India has got a different position in the
world? Sir, kindly, don't ring the bell. | will just conclude. Thank you very
much for accommodating me. Kindly don't ring the bell, otherwise, | will
get distracted. It is a very serious matter. | must say that we should have
a very long debate on this. We should not have only a debate. It is not a
question of debate. It is a discussion for the national interest, for the
international interest. This is a very serious discussion that we must induige

75



RAJYA SABHA [11 March, 2006]

in.  Sir, | will ask whether it will serve Washington's larger strategic goals.
To achieve these, the US must build a system of alliances which neutralises
all rivals and dissenters and co-opts previously recalcitrant - | must underline
‘recalcitrant’ - States, be they are "Old Europe® (which temporarily defied
the US or Iraq), or Russia and any other former communist country. Sir,
has this Agreement been signed because India has enthusiastically
supported Mr. Bush's "Ballistic Missile Defence ("Star Wars") Programme”?
Whether it is because India has already supported the Star Wars
programme of Mr. Bush. That is why, Mr. Bush is trying to oblige the
Indian Government. Sir, whether this piece of agreement is an
endorsement of the US position on climate change, inciuding its latest
avatar, the "Asia-Pacific Partnership®, helping the US get rid of a Third
World director general of the Organisation for the Prohibition of Chemical
Weapons. Sir, | am sure that you will agree with me that India has already
purchased $990 million worth of weapons from America. Sir, you are also
aware, and the entire House is aware, that American multinational
corporations just thrive on weapon manufacturing. Military industry is the
largest industry in America. Many of the companies, whom you know as
sometimes software or hardware companies, actually their main plank of
business is weapon manufacturing or armament manufacturing. They must
get market to sell their products. By binding us in these sorts of
agreements, they will push more of their arms, more of their weapons, to
the countries like India. And, India will lose the regional balance. The
regional balance will be tited more towards the American imperialism.  Sir,
| shall not continue for a very long time. | know about the time constraint.

Sir, | submit that | fully endorse the views expressed by my colleague, Shri
Nilotpal Basu, that there must be a very careful examination of such
agreements. It is8 not a question of winning a debate. It is not a win-win
situation. Even though some of the American Nicholas Burns -- | am
forgetting his name of the person who has taken over from Christina Roca
as the Under Secretary of the State for this region of ours. They are trying
to manufacture consent. Even in the American Congress, they are trying to
manufacture consent. They are saying that let the Republicans and
Democrats not fight. Let them come closer for the best interest of
America. Now, whosse interest is this? Is it the best interest of American
people who are paying down the nose $118000 every minute for maintaining
US forces in Iraq and Afghanistan war, or, is it in the interest of American
plan to destroy the peace and stability of this world, to destroy the
democracies in different countries of the wordld? | have umpteen
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numbers of examples, if | am permitted to say, | can speak for hours that
what has been the behaviour of American imperialism. Sir, we shall have to
examine it very carefully. | am sure that a Joint Parliamentary Committee or
a special Committee for examining this issue will be of great use and we
can get rid of this problem.

THE VICE-CHAIRMAN (PROF. P.J. KURIAN): Please concluds.

SHR! MANOJ BHATTACHARYA: Mr. Vice-Chairman, Sir, | had
joined Dr. Manmohan Singh, the then Leader of the Opposition to move an
all-Party Resoiution, a unanimous Resolution, to condemn the American
imperialism when they were attacking lraq or when they had attacked Iraq.
Sir, the NDA Government maintained a deafening silence. Even though we
insisted a number of times, they had maintained a deafening silence till Iraq
was attacked. They were not prepared to move the Resolution. We had to
force them. Sir, | am grateful to Dr. Manmohan Singh, the then Leader of
the Opposition, who was instrumental in forcing the Treasury Benches to
move an all-Party Resolution to condemn America's role in attack on lraq.
Now, when you are in power, kindly don't change yourself, kindly don't
change your world view, as you should, in respect of American imperialism
for the best interest of the world, for the enlightened interest of the world.

THE VICE-CHAIRMAN (PROF. P.J, KURIAN): Please conclude.
That's enough. ...(Interruptions). ..

SHRI MANOJ BHATTACHARYA: Sir, | request the Government,
through you, to take care of the nation. ...(Interruptions)... Sir, we are going
to face a veiy serious situation unless you take much-required essential
steps. With these words, | thank you for having given me the opportunity
to speak on this issue.

SHRI P.G. NARAYANAN (Tamil Nadu): Mr. Vice-Chairman, Sir, | am
grateful to you for giving me the opportunity to speak on the Indo-US
nuclear deal concluded recently.

Sir, there are two issues that need to be addressed in this
context. One is the ever-growing need for power for Sustaining our
economic development, and, the other is to safeguard our country's
sovereignty. Sir, it is clear that India is woefully short of power and our
fossil resources are very, very limited. Sir, crude is becoming more and
more dear, and, therefore, prices of petroleum products are skyrocketing.
So, India has no option but to enhance its nuclear power, the cheapest
energy after the hydel power.
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Sir, no one would have problems in securing nuclear fuel from
western countries. We should realise that western countries also have an
agenda in giving this fuel to India. Sir, till the US Congress clears the
proposal, it.is premature to believe that India has secured the fuel. | am
grateful to the hon. Prime Minister for not putting spokes on the ongoing
research on fast-breeder test reactors. Sir, once this research succeeds,
India can readily use thcrium and need not be dependant on western
sources of nuclear fuel. So, it is in the abundant national interest that the
research on fast breeder reactors should succeed. Sir, | am happy that the
Prime Minister has taken care to exclude fast breeder reactors from the
purview of the agreement. Unfortunately, Sir, this nuclear agreement that
we have signed with the United States has got mixed up with the Iran's
efforts to build nuclear reactors.

Sir, we have been sucked into the confrontation between Tehran
and Washington. We have already voted against Iran twice in the
international Atomic Energy Agency meeting and we are going to vote
against Iran for the third time also. Sir, the Defence Minister says that Iran
has signed the NPT, and, therefore, obliged to international safeguards. The
Prime Minister brings the issue of national security to vote against lran. |
would submit that these arguments are not tenable. We have had close
refations with iran and we should not succumb to pressures to vote against
iran. Iran has never posed a threat to India's security. Does India want
one more enemy in the neighbourhood? We don't have good relations with
any of our neighbours. Iran would join the other neighbouring countries
who work against our interests. India should learn lessons from the way the
US had treated a 40-year old strategic ally, Pakistan. No doubt, we are
happy the way US is treating Pakistan. 8ut, this could happen to us also
one day or the other. Pakistan created Taliban at the instance of America
and now it is fighting Taliban at the behest of the Americans. Still, the US
is treating Pakistan like dirt. We should not forget that the US is using us
against another major neighbouring country, China. So, in the name of
getting nuclear fuel, we will have enemies all around us. Does it contribute
to our national security? |If it did, | have no objection in India playing
second fiddle t¢ Vashington. But, that is not the case. Already substantial
section of Indian population is up in arms against the Nuclear Agreement.
Of course, the Varanasi blasts will bring down the temperature, but in the
fong term, our national security will be in peril if we have too many enemies
in our neighbourhood. 8o, the need for power to sustain our economy
needs to be balanced with the need for nuclear deterrent. So far as nuclear
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agreement is concerned, it involves so many implications. So, it is better to
refer this agreement, this issue, to the Select Committee or any other
Committee. Thank you, Sir.
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THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI ANAND SHARMA): Thank you, Mr. Deputy Chairman, Sir.
The House is discussing a subject of great importance once. For the last
few months, there has been an intense debate going on in this country, in
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America, and elsewhere in the world, about the engagement between India
and the United States of America, ever since the July 18" Agreement, a
statement between President Bush and the Prime Minister, Dr. Manmohan
Singh. That statement talked of muiti-dimensional cooperation between !ndia
and America, and the significant aspects, the features, being cooperation in
the civilian nuclear energy field, in science and technology, cooperation
between India and the United States of America in space technology, a
Knowledge Commission on Agriculture, which was referred here, and aiso,
the CEO forum, which was set up amongst the leaders of the business
community of the two countries. Sir, this debate results from the suo motu
statements of the Prime Minister made in both the Houses of Parliament,
one on the 27" of February, 2006 and the second on the 7™ of March, 2006.
Twenty-seventh February's statement was necessitated because, not only
was there an on-going speculation, but also a lot of reactions emanating
purely from speculative reports, and a campaign was on in the country,
questioning the motives, questioning the intent, and also casting certain
doubts, which was leading to misgivings and confusion. | must say, Sir, the
statement of the Prime Minister helped in removing those misgivings,
dispelled misapprehensions, if any, and this debate will help in a big way in
informing our country as to what this Government is doing, and what is the
importance of the initiatives taken and the agreements reached. Sir, we
believe in democracy. Parliament is the highest forum of discussion and
debate in a democracy, and the Prime Minister had said very categorically
that everything will be done in a transparent manner, and the Parliament
shall be taken into confidence. | was listening very intently to my
distinguished friend, Shri Nilotpal Basu, for whom | have high regards, and |
am sure, he will be joining us soon, and some of the other distinguished
colieagues about a Parliamentary Committee to be formed, and this matter
to be discussed. | fail to understand, Sir, after two statements in less than
10-days by the Prime Minister of the country, and in less than 10 days, after
the visit of the President of the United States of America, after this
Agreement has been reached, here, on Saturday, we are discussing this
matter in great detail. There cannot be any other way for the Parliament and
the people of this country being taken into confidence. The July 18"
statement had defined the parameters of the Agreement between the two
countries. Implicit in that was the recognition of India as a Nation, State,
‘with advanced nuclear technology. A question has been raised here that we
have not been given that recognition, we have not been recognised as a
Nuclear State.
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Sir, what does the very reference to the Separation Plan 'that there
shall be a separation of the civilian nuclear facilities, the military nuclear
facilities and the strategic nuclear assets' mean? That is an acceptance
and acknowledgement. So, it is for all our friends to understand, very
clearly, that this recognition, this acceptance was there from July 18
onwards. There were certain reciprocal steps which have been mentioned,
and the Agreement which has been reached is in the spirit of that
Statement, and also adhering tc that reciprocity, there are certain steps
which we have to take, and there are certain steps to be taken by the
United States of America. If we have to determine a separation between
the civilian and the strategic nuclear assets, they have to take this
Agreement to the US Congress; they have to amend some laws, which,
eventually, will, then, lead to change or amendments of the international
laws in the international regimes, giving India access to the Nuclear
Suppliers' Group, and also access to the technology and fuel. This is what
India has achieved. Now, for anyone to say that there has been any
compromise, any shift, would be a travesty of the truth. India did not start
this journey a few months ago, or a few years ago, which has been
claimed, very loudly, by cur friends, especially in the BJP and the NDA, that
was a journey which India began, the quest soon after India's
independence. The first Prime Minister of this country, Pandit Jawaharlal
Nehru, was a great visionary. He could clearly recognise India's future
needs, India’'s potential, and, along with Dr. Homi Bhabha, he set this nation
on that path. | was saying in the other House a few minutes ago, Sir, that
it is important to realise that it was in 1948 that India enacted the Atomic
Energy Act, and it has been a long journey. There have been challenges,
there have been setbacks, there have been achievements, achievements
which have made this country proud, achievements which are there for
anyone to see, especially when we realise that our nuclear establishment,
our nuclear scientists had worked in a regime which was of denial and
discrimination, a regime which had isolated our nuclear establishment; yet,
they worked, they mastered the nuclear fuel cycle, they made India nuctear
capable, and this country is proud of them. This country acknowledges
what they have achieved.

Sir, when we look at the Agreements which have been reached, we
have to look at them not from the current perspective, but we have to take
a long-term view and the benefits or the advantages which that will bring,
especially with regard to India's energy requirements, generation of
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nuclear energy. Now, it is a debatable issue, when our friends raised, some
friends including Mr. Nilotpal Basu, that, whether India does need nuclear
energy and whether that is a right approach, we have failed to meet the
targets which we have set for ourselves upon the completion of the Eleventh
Plan and the targets which have been set for the year 2020. | would agree
with you; we have not been able to achieve the targets. Figures are there
for anyone to see, and that is why it is all the more reason that we access
this technology, we access the fuel so that the future targets which we have
set for ourselves, we will be able to achieve.

Sir, when we talk a subject of this great national import, we have
to clearly realise that whatever we say should reflect the broad national
interest and national consensus. We must not be swept away by partisan
political considerations to level accusations or to question the bona fides or
the sincerity of a Government and the Prime Minister in reaching certain
agreements. Sir, criticism is acceptable, but motivated accusations are
not. As | was referring to the journey of this country and its achievements,
it was way back in 1974, when India made its first statement by that
peaceful but a very loud nuclear blast, the then Prime Minister,
Shrimati Indira Gandhi, made it clear that India was committed to peaceful
use of nuclear energy. As for a Government, led by a party which has this
vision and this commitment, even to insinuate that India's sovereign interests
would be compromised in any manner would be unfortunate.

Sir, here, whatever is being done through this agreement, as | said,
that is not only transparent but also takes care of India's national interests
and security interests. The separation is India's sovereign determination.
We have determined which facility is to be civilian and which facility is to be
strategic asset. There was a speculation about the Fast Breeder Reactors
and the Prototype Fast Breeder Reactors that all have been kept out. It is
the Government of India, the nuclear establishment, which has determined
which facility should go where. Yes, there is a talk: Why is there an India-
specific arrangement or Safeguards Agreement to be negotiated with the
IAEA? It is very clear. India falls in a different category, a unique category
of its own. There are signatory countries and non-signatory countries to the
NPT. There are weapon States and other signatories to the NPT, India is a
non-signatory. That was a conscious decision, a principled decision taken
in India's interest on merit, because India's leadership felt, and rightly so,
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that the Nuclear Non-Proliferation Treaty was discriminatory and unequal.
When we negctiate we will negotiate with implicit recognition of our needs
as a nuclear State which has been respor.ible, which has impeccable
credentials that have been acknowledged on non-proliferation. There again,
there is no capping. We have not agreed to cap our programme, to cap
the future production of fissile material. There is no prohibition or restraint
on india to build future nuclear reactor. It again will be determined by us
for future reactors, which one is to be put under civilian and which one is to
be put under military.

There has been talk of enlightened national interest which Nilotpal
Basuji was mentioning and that it should merge with popular interest. He
also commented in great detail on the other aspects of the relations, which |
referred to earlier, about agriculture and the Joint Statement on Democracy
Initiative Fund. | may just refer to these two aspects for the sake of
record.

When we talk of Democracy Initiative it is not again that India is
titing away from its known position. Last year, it was the United Nations
which have decided to set up the UN Democracy Fund. India and the
United States of America are the two major contributors of that Fund.
India's contribution is the same as that of the United States of America.
But if you read the Agreement which has been reached and what was being
referred to, there is some misunderstanding about it. That Democracy Fund
is under the aegis of the United Nations.

This statement refers to if India and America were to come
together to promote democracy. That is on the specific request of the
concerned country. It is not that India and the United States of America will
go to any country and decide what kind of regime they will rave and what
kind of democracy or structure they should have. The references which
were there to President Bush's statement and some other US officials with
regard to regime change and lran, the Prime Minister has made it clear in
this House that india does not subscribe to that. India take its own
decisions; decisions which are in our sovereign interest; decisions which are
in conformity with our stated policy positions; decisions which are
independent and on a merit of the issue. For anybody to feel that India
can be persuaded otherwise or influenced otherwise to take a position
which does not take into account our own interests, our security needs- and
also the sovereignty of 1.1 billion people of this country, that impression is
not correct. | can understand there are some deep-rooted suspicions or
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viewpoints which have been there in this country. We are a democracy. In
a democracy, people have every right to their perception, to their viewpoint.

Differing viewpoints in a democracy through such- discussions and debates,
eventually, help in a better understanding and evolving a national consensus
which my friend, Shri Nilotpal Basu, was referring to. Yes, his was a very
scholarly presentation. He made some very pertinent points. But India has
always worked for a consensus. Our presence here and discussing this
matter here is indicative or confirmation of this country's commitment and
this Government's commitmeni to this Parliamentary institution and also to
what we talk of evolving a national consensus in the national interest. So,
enlightened national interest does not take us away from what initiatives the
Government takes and there should not be any distinction when we talk of
enlightened national interest as something which is different from what
india has stated throughout.

8ir, there is also a reference about disarmament; that India had
made a commitment to disarmament and whether the new arrangements,
the new agreements take us away from that commitment and also that india
being one of the heroes of the Third World movement, one of the leaders of
the Third World movement which Shri Nilotpal Basu again referred to, that
the countries look up to India, the countries in Asia, Africa and Latin
America, India is mindful cf that. India has not done anything which raises
any doubts or questions about cur commitment to that concept. Yes, India
stood for disarmament. It was Shri Rajiv Gandhi who had, as Prime
Minister, calied for universal disarmament; total disarmament and a plan of
action was presented to the United Nations. We remain committed to that.
But our exercising the nuclear option does not mean that we have
withdrawn from disarmament commitment. With due respect to my friend,
he alsc said that where is the need of a deterrent; that they have
fundamental opposition to it. | fail to understand. This is not recognising
the realities of the world in which we live, It is all right for France and the
UK and Russia to have deterrents. It is perfectly legitimate for China to
have a nuclear deterrent, but it is not in the interest of India to have a
deterrent.

SHRI NILOTPAL BASU: Sir, | request him to yield for a moment. |
was talking of global order, and | have no problem of India coming out of
the nuclear isolation. My point was, what is there to celebrate in the co-
option of India in this nuclear order which, according to our perception, is
something that is discriminate.
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SHRI ANAND SHARMA: | think this requires clarification for one
reason that India has taken its own sovereign decision. 1t is not a question
of India joining a club. It is a rightful claim of India which has been
accepted; and | do remember and recall the words very clearly when he
said, "You are in fundamental opposition. The nuclear order came later.
The nuclear deterrent issue also came up later.® | have my notes
here.. (Interruptions)...

SHRI NILOTRAL BASU: No; no; | am sorry. Sir, you can check
the proceedings. | was hearing quietly; | was not objecting. But he has no
business in putting words into my mouth. My point is, there is nothing to
celebrate this...

MR. DEPUTY CHAIRMAN: Mr. Sharma, please go ahead.

SHRI ANAND SHARMA: Mr. Basu, if you want me to yield again,
you are a good friend of mine, | can yield again to you. 1 will only say one
thing. This is exactly what | was referring to. Yes; they are entitled to their
viewpoint, entitled to oppose also, but not entitled to question our bona
fides, question our integrity, question our patriotism and, again, our
commitment te India's sovereign interests. Let me make it very clear to this
House, to the people of this country, that this Government and this party
which leads the coalition Government is as concerned and as committed, as
any patriotic Indian would be, in safeguarding India's interests and India's
Independence.

Sir, | will not go into the other details about the Separation Plan
which has been tabled in this House. The Separation Plan again is a
document that has been worked out by the negotiators, which included
representatives of the nuclear establishment. It is not for the civilians to
work out what the Separation Plan was. But if it has the endorsement of
the nuclear establishment, | think, we should not doubt that. They know
what they are doing. It is to be done in a phased manner. And, by the
time we reach that stage, India will be in a position to evaluate how the
other countries have adhered to the reciprocity which has been committed
to. There is no reason to doubt the complete access to the NSG, and also
the technology and fuel for future. Nuclear energy is one area where
differing views may be there. But this country will be required to move in
that direction and also to ensure that in the 21™ century, India is not left
behind. By joining others, to be accepted by others as a responsible nation
with advanced nuclear iechnology, where the scientists have not only

87



RAJYA SABHA [11 March, 2006]

mastered the fuel cycle but also when we look at the on-going Stage - Il
for which thorium will be used, then, one has to say that it is the new
nuclear order; which means that you are accepted. Sir, we wers isolated.
It is not a question of celebration, as you say. But, yes; as a nation, we
should feel proud that we have been acknowledged; we have been
accepted, and no terms have been dictated to us. It has been our
sovereign determination...(Interruptions)...

DR. MURLI MANOHAR JOSHI: It has been acknowledged not
because of this, but because of the scientific progress...

SHRI ANAND SHARMA: | am not saying that is because of
this...finterruptions)... That is what | am saying...

DR. MURLI MANOHAR JOSH!: So it has nothing to do with the
document.
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Mr. Deputy Chairman, Sir, | have just one thing to say about the
couple of doubts which have been expressed about the Agriculture
Knowledge Commmission, issue. | was looking into the papers after what
Nilotpal had said on the Agriculture Commission, whether it is in the
interests of the country or not and, Sir, this is an agreement only on the
setting up of the Agriculture Knowledge initiative...
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SHRI ANAND SHARMA: Sir, if | may say with your permission, just
before | conclude, just to refer to this, it is US-India Knowledge Initiative on
agriculture, education, teaching, research, services and commercial
linkages. Now, what it refers to is about education, about research, about
food processing, bio-technology and water management.

SHRI NILOTPAL BASU: Sir, | have an objection. Let him actually
authenticate this document and place it on the Table of the House. This
was the point | was making earlier also.

SHRI ANAND SHARMA:- No, no.

SHRI NILOTPAL BASU: | mean, there is a joint action plan, to
which only the members of the Government are privy. ...(Intarruptions)...
And | think, in that sense, it is an unfair debate.

SHRI ANAND SHARMA: It is not unfair. The reference to the
Knowledge Commission is very much there in the Prime Minister's
statement. There is no other detail what the Knowledge Commission says,
but... .., (Interruptions)... ... It is very unfair. | did not expect that from you.
1 am just trying to be helpful in telling you...

SHRI NILOTPAL BASU: Why are you saying this? Everybody
knows that there are separate documents, maybe signed, maybe unsigned.
But we are not privy to that. We are saying that on an issue of such
national importance, all that materia! should be available to the House so
that every Member could take advantage of that. ...fInterruptions)...

MR. DEPUTY CHAIRMAN: Mr. Prasad, please. ...{Interruptions)...
Please conclude.

M ayg: & § oy w ¥ v L. (TEU)...

oft Suwrafy ;. W ofY, s 4fd ) ey AfdY, whwT) ... (wmEuR)...

ST g wRTer: T Raminy, O gErer ST 3 L. ().

37t <R viww v (RAER) © oy Ty € f5 o R T A ). (=au). .

20 Sy ;. enu AR, wiw ... (=EaF)...

SHRI ANAND SHARMA: Sir, | will only say one thing.
.{Interruptions)... It is very important that on this issue there is no doubt
left about this matter. We are not referring to a document. This Government
does not work in an opaque manner. | am only saying that the reference to

the Knowledge Commission, a detailed reference, was made in the Joint
Statement of July, 18. And this reference to the Agriculture Commissior:
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was there ...(Interruptions)... Sir, this was there, if you go by the recerds, in
July, in the statement which was made earlier. ...{interruptions)...

SHRI NILOTPAL BASU: No, Sir.

MR. DEPUTY CHAIRMAN: | cannot allow this to go in the House.
...{(Interruptions)... Whatever you wanted to say, you have said it. If the
Minister wants to say, let him say. There is not question of a debate here
between the two of you.

SHR! NILOTPAL BASU: Sir, there is no document with the
Government which assigns...

MR. DEPUTY CHAIRMAN: Mr. Nilotpal Basu, you have made your
point.

SHRI NILOTPAL BASU: But he is saying that there is no such
document.

SHRI ANAND SHARMA: Sir, | have clarified it and whatever
misgivings my friend has, those are based on unfounded speculation. It is
not correct at all. But, yes, when we talk of Knowledge Commission on
Agriculture, it has been...

SHRIMATI BRINDA KARAT (West Bengal): Sir, | need a
clarification. s the hon. Minister saying that there is no representation of
Monsanto and Wallmart on the Committee which has been formed?

SHRI ANAND SHARMA: | have not heard of inat, Sir.

SHRIMATI BRINDA KARAT: Let him consult his own Agriculture
Minister.

MR. DEPUTY CHAIRMAN: That can be a separate issue. We
cannot start the debate again. Please conclude.

SHRI ANAND SHARMA: Sir, nothing of the sort. ...(Inferruptions)...

SHRI NILOTPAL BASU: Then, unfortunately, as a Minister, he
should not say that we are going by speculation. This is a very serious
charge.

SHRI ANAND SHARMA: This is not a charge. There is no need to
get worked up. You are making so many allegations ...(nterruptions)... |
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am only saying that this is not the first time. In every statement, the
reference has come. There is no further information. What my hon. friends
are referring to, no such detail has come to my notice and | am not in a
position to confirm what you are saying. S0, what is being done...
...{Interruptions)...

SHR! NILOTPAL BASU: Then say that. Don't say that we are
speculating.

SHRI ANAND SHARMA: Sir, with all "respect to our
friends...(Interruptions)...

SHRI RAVI SHANKAR F’ﬁASAD: Sir, we are only observing.

ane

SHRI  NILOTPAL BASU: You will keep on observing.
...{Interruptions)...

MR. DEPUTY CHAIRMAN: Don't provoke him.

SHRI ANAND SHARMA: Sir, | am only saying that | am here being
advised what to say and wnat not to say. | wiil say what the Government
has to say, what is true, what is in the interest of this country. Finally, | am
making it abundantly clear that we believe in transparency and
accountability. We understand our responsibility. That is why we are having
this debate; that is why we havée had not one, two statements by the Prime
Minister of this country. Thank you, Sir.

DR. K. KASTURIRANGAN (NOMINATED): Thank you, hon. Deputy
Chairman, Sir. Of course, probably, | don't think Saturday afternoon, and
that too at this hour is the right time to discuss about atoms, energy and so
on. But, it is a very unique opportunity to debate on a very important issue.
At the outset, of course, | follow the very eminent speakers, my colleagues
here how, Dr. Joshiji, hon, Nilotpal Basuji and hon. Dr. Karan Singh who set
the trend for these discussions which were of an extraordinary breadth and
depth. So, all { can do at this point in time is to add a little bit in specifies
regarding certain types of technologies which have implications in the
context of our trying to implement this Agreement. But, before that, | would
like to compliment our hon. Prime Minister, and also the entire team for this
historical deal. | can say with confidence that this is, certainly, a very
significant step in fostering science and technology cooperation, and that
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too, with a country which has been providing path-breaking solution$ in
science and technology in a variety of areas.

Mr. Deputy Chairman, Sir, science and technology has never
flourished in the absence of proper collaborations and cooperation. You
need to bring synergy between groups. Even within the country, when one
laboratory works without interaction with another laboratory, one can see
the impact of this. When nations come together in the context of
cooperation, certainly, the kind of results that we get are very far-reaching.
And, in this context, picking up the threads of cooperation with the United
States, and trying to strengthen this kind of a cooperation is a very
welcome development, and, particularly, in an area where our nuclear
programme has been isolated for a long, long time, nearly a few decades,
three decades, probably. This isolation of our nuclear programme was for
various reasons. So, from that point of view, | think, it is a very important
step, and when it comes to nuclear, certainly, one starts looking at the
implications of this. There have been many eminent speakers before me,
who mentioned about the relevance of the nuclear energy in the present
context and so on. Of course, the first thing one would immediately address
is the questions of the Green House Emissions. If one looks at the Green
House Emissions, today, the Chinese economic growth rate being what it is;
a few years back, we thought that we ourselves and China were polluting
only to the same extent, that too insignificant, compared to the United
States. But, today, China has already gone up to 18 per cent, in terms of
contribution to the Green House Emissions; the United States, of course, is
25 per cent; whereas India is at four per cent. At eight per cent growth rate,
one is, certainly, expecting that these kinds of levels for india will not be
holding, unless we have the right choice of energy system which would be
less polluting. The nuclear technology, certainly, has been one of the
candidate sources of energy. There has been the question whether in the
21* century the nuclear energy would be one of the important and key
elements of the technology. All one has to see is some of the economically
developed countries across the world, particularly, you look at the United
States, 18 per cent of their total energy produced is accounted for by the
nuclear energy; France, of course, is around 60 per cent; Russia is 22 per
cent; Japan is about 25 per cent, and China hopes to boost its energy
output from the nuclear source between 30,000 megawatts and 40,000
megawatts by 2020. We have also set a target for 2020, which is more like
20,000 megawatts. So, it is quite obvious that it is not without consideration
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that one has been investing in the nuclear energy. Certainly, it has a role.
The question of how far this role will be played is a matter which still is not
very settled. But, certainly, the type of the countries, where the development
is similar to what India is going to witness in the coming years is a good
enough credential for us to have a part of our stakes put into the nuclear
energy.

in that context there is certainly an urgency to boost and step up
the nuclear energy production. Now, in this context one is also to see what
kind of things others are doing and therefore, | would mention, Sir, the
nuclear programmes elsewhere and, of course, the best way is to look at
what kind of things are happening in the Untied States in the very recent
past. If you look at it the United States produces nuclear energy which is
almost equal to the total energy production in this country at this point in
time. But on the other side, they have not been putting up any new
reactors over the last 30 to 40 years. What they have tried to do is a very
excellent arrangement between the Nuclear Regulatory Commission and the
industries to extend the licence of the existing reactors, suitably upgrading
them and in the process they have not only extended the life of these
reactors by another 20 years but also they have made sure that there is
increased production of nuclear energy coming out of them.

This is one indication of what the direction could be. The second
is, they also eight to ten years back took a decision through the Nuclear
Regulatory Commission to provide incentives to the industry to invest in the
nuclear energy programme which has also started slowly making an
impact. The Nuclear Energy Initiative that the United States has recently
started is primarily to ensure that they will continue the prominence in this
particular area with the nuclear engineering education, stepping up the
research areas and so on. One should know that this has been practically
dormant over the last few decades. Now, they are trying to reopen and
entrust all these institutions within the university system and research and
development system to ensure that they have a vibrant research and
development activity and also a nuclear engineering educational system. The
fourth generation initiative that they have now recently put together and it is
very interesting to see that out of the six proposals that they have come up
with in the fourth generation initiative, four-and-a-half proposals are related
to fast reactors, something which we have gone through historically for a
very long time. So, they are recognising the importance of this -- the
recycling part of it, reprocessing part of it. So, these are all being revisited,
the things which were given up they were shunned long back as not
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applicable and not practicable in the overall context of an energy
programme involving nuclear energy, because they thought that they have
abundant uranium. But now they aré revisiting it. Then, they have of
course, the global leadership, which they want to maintain. They are
diversifying into other areas related to nuclear physics with ramifications for
nuclear energy in the coming years, one of which is to participate in the
super collider, the hydron collider and research, the international thermo-
nuclear experimental research project into which we are also trying to make
an entry. Thanks to this deal, ! am sure this will be facilitated, much easier.
Then, of course, a lot of research and development and particularly the
basic research in this area, lastly, of course, the important area of the global
nuclear research initiative. The reason why the giobal nuclear research
initiative becomes important at this point in time is that for the first time you
recognise that you cannot overlook the reprocessing of the fuel in this
particular initiative. This is one thing. The second thing is that this will
provide again a route, which is very closed what India has been pursuing in
the context of reprocessing and close to fuel cycle for which we are well
known, Against this, let us look at India's nuclear programme. We started
in very a modest way in 1945. Mr. Deputy Chairman, Sir, we had areas like
research and nuclear medicine and nuclear research applicable to
agriculture, certain aspects of nuclear technology and so on and by 1955 a
very significant decision was taken to set up a research nuclear reactor,
APSARA and it was done in a record time of 12 months. Then,
subsequently, of course, we had the 1956 and 1969 CIRRUS reactor being
built along with the Canadian support and the Tarapur reactor, which was
built with the United States support. If one looks at all these programmes
at this particular juncture, certainly, in terms of the megawatts -- | do agree
with Mr. Nilotpal Basu -- it is small in megawatts. But there have been
tremendous achievements in terms of technologies and many areas of
engineering which are path breaking in the global context. | can only say in
this connection, of course, our thermal reactor of 500 MW systems are well
known, recognition of the fast breeder reactor as a key element, ultimately
to use thorium is the second part of i, our scientific work that gets
published all across the world.

i think probably we are among the most advanced countries in the
Fast Breeder Technology, fuel processing and so on and if one scans
through the literature it is very clear that we have a very unique position in
this particular thing. And ultimately, of course, our strategy of going with
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the long term interest in the use of Thorium, starting with the Uranium route
and then going into the plutonium through the Fast Breeder Reactor route
and uftimately of course, the advanced heavy water reactor which will be
the third stage. So, all these along with other areas of research, which is
very similar again to the United States plans such as Accelerator Technology
that is used for increasing the reaction rates in Thorium. It can be also
used as an incinerator for the Spent Fuel. In fact, Dr. Karan Singh
mentioned about the question of Spent Fuel and there are technologies that
are being evolved using the Accelerator Technology and of course, the fast
breeder reactor technology itself which could then be used for the breeding
of energy and ultimately the Plutonium burning. Besides the power part of
the production with the fast reactor, they also do a kind of a laundering of
the contaminated plutonium. So, you have several dimensions to the type
of research that this organisation has carried out. All that | can say at this
particular point is that they have put us as a world leader in the area of
reactor engineering and nuclear research engineering. So, when we tak
with the United States, we are talking from that position of strength. | don't
think that there is any tendency to be subdued by an agreement with the
United States because we have in 30 years produced a system of research,
a system of development and a system of capability which is of
extraordinary dimension, extraordinary depth and extraordinary breadth.

So, what is it that the Nuclear establishment were worried about in this
deal? They were worried whether these three stage system, whether that
would be maintained, the integrity of the research and development related
to these three will be maintained or not. | have the confirmation on this
from the top people in the Atomic Energy. In spite of reading all the papers
that are being given here and elsewhere | wanted to make sure whether
they are satisfied before | even make a statement here. So, | talked to
them. They said that so far as three-stage programme is concerned,
involving ultimately the Thorium use, they have no concern currently through
this particular deed. In fact, we will certainly stand to gain out of this. The
second point to the agreement was related to, of course, the fuel. Fuel
certainly is in short. The Uranium, particularly, and our heavy water reactors
do need Uranium in the near term and this supply will be facilitated by this
deal and ultimately the Nuclear Suppliers Group will be coming into the
picture. The third, of course, is the addition of more reactors for power
production, increased power production. Our 20,000 MWs target for 2020 is
not going to be realised purely by an internal mechanism of setting up
reactors. S0, obviously, we need to get reactors and this is another area.
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Then, of course, there are the upgradation of technologies and also related
to safety and other things where there could be a mutual sharing of the
experiences. | should say that when the Tarapur was visited by the US
Nuclear Regulatory Team and they found their own reactor working so
efficiently that they were amazed at the way in which the reactor has been
maintained, run, and continue to produce power. So there is a very
interesting aspect of the type of observation they have. So, in this particular
deal, at least, from the point of view of the Department of Atomic Energy
and many of the scientific communities, they are strongly of the opinion that
this deal will certainly foster and strengthen the internal research capability
and also establishment of a higher level of nuclear power. | think, both of
these are at this point urgent, timely and relevant. But, we need to do in
the context of making sure that this deal succeeds not only through the
amount of paper work and discussions that has gone in. First, of courss,
we have been taken as a partner and the United States certainly takes
partners in these kinds of areas only if they think that they can play ball with
us. And they also make sure that we have the necessary capabilities to
work with them. Virtually, we have to run with the United States in many
areas. | have found this in the Space programmes. Obviously, we need to
prepare ourselves. For this, we need to have a strong R&D element, the
culture of which certainly exists in the Department of Atomic Energy. But, if
there is a need in terms of resource investment, infusion of more money,
infusion of more manpower, | am sure that the Government will not be
found lacking in making the positive decisions on this kind of a thing.

The second, of course, is the question which is related to the
installation of nuclear power station itself. We need to debate whether a
private participation in the nuclear power generation is also something that
one shouid worry about, because this could also give a way to enhance the
power production in which case there are questions which are related to
legislation. The current legislation does not permit that kind of a thing. But,
it is a question to be debated. Then, of course, there are questions related
to environmental issues and atso the mining issues. | don't think that we
have reached a level of mining efficiency that we have exhausted all the
possibilities of generating internally the ores that are needed for our nuclear
programme, both uranium and other types of isotopes. | am sure, this part
of stepping up the mining activity is another important thing.

Lastly, Sir, the R & D programmes of the Department of Atomic
Energy, especially the critical areas, have been an in-house programmes. |
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think it is time that we open it up and make sure that we have several
institutions in the country which partake, not only in the regular science
programmes and maths programmes, which they support very heavily. But,
at the same time, also, in the area of reactor engineering and many other
aspects of it, many institutions should be involved.

| can also say, at this stage, a word about space. | think, this is a
significant component of the overall deal. 1t is good. | should say one
significant aspect of the Agreement on the space is the fact that, for the
first time, the USA has agreed that India can launch sateilites with
components which are manufactured in America. This has been a great
impediment, Mr. Deputy Chairman, in trying to accept satellites from many
countries. In fact, today, there is no satellite in the world which does not
use one or two American components, so that comes in the way of launch
of these satellites. So, | am sure, it could open up on the commercial front,
So far as the use of Indian space launchers are concerned, there is a
positive way of tooking at it. It is a very significant thing that this has been
agreed to. In overall sense, | only comment on these two aspects --
nuclear deal and space deal, | feel that this is an excellent opportunity for
India to push her interest, both in space and atomic energy. This is number
one. | also remember, with a lot of satisfaction, a few years back the whole
thing started with Vajpayee-Bush Declaration where thers has been an
agreement tc push programme on space and nuclear energy and then we
have July 18 Agreement which really is path-breaking in terms of trying to
look at the future programme in a more comprehensive way and uitimately
March 2™ Agreement which is more related to the specific detaiis. On the
whole, it is an excellent opportunity for India to push ahead its iong-term
interest in nuclear and space programmes.

[MR. CHAIRMAN in the Ghair]

| take this opportunity once more to compliment the hon. Prime
Minister, Dr. Manmohan Singh and his entire team for facilitating this new
development. Thank you.
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increase in global energy needs, particuiarly with economic development in
developing new emerging economies, there would be a question of
availability of energy resources. Also, there is a question of climate change
that could take place as a result of burning of fossii fuels. There is,
therefore, a growing concern on the role of nuclear power in meeting future
energy needs. For a country, like India, with its large energy needs, nuclear
power -- even more important to meet its future energy needs -- its
electricity production to grow to a levelten times higher in the next five
decades to meet this level of energy needs. Share of nuclear power would,
then, have to increase to, at least, around 20-22 per cent even after
accounting for energy from all other resources. Iz aRRufy &, e & o
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DR. MANMOHAN SINGH: Mr. Chairman, Sir, | am very grateful to
all the hon. Members who have participated in this debate, which deals with
a very important issue, and which will have a profound bearing on the
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course of economic and social. evolution of our country. Sir, our
Government believes in fullest possible transparency in the conduct of public
policies and that is why. | have come to this House three timés explaining
what we have done with the United States in matters relating to subjects
covered in the Joint Statement that | and President Bush signed earlier this
month. | assure you, Sir, and through you, the country at large, that what
we have done is in the best possible interest of our country. | have always
believed that the primary purpose of our foreign policy must be to widen the
development options that we have in this country, to tackle the formidable
problems of mass poverty, mass ignorance, and mass disease which affllct
millions and millions of our citizens even today.

~ | have also believed, simultaneously, that in the final analysis there
are no international solutions to India's problems. The bulk of the resources
for-dadia‘'s*™~development have always been and will always be mobilised
. internally. We have to take hard decisions to make the future happy in our
‘lifetime. But who can deny that in an increasingly interdependent world that
we live in, the international environment does matter. We need an
international trading environment which allows our country to take full
advantage of the opportunities offered by international division of labour.
We want an international envircnment which will encourage the fiow of
capital to our country so that we can accelerate the pace of our
development beyond the level determined by our own domestic savings
rate. We need an international environment, which would enable us to have
access to the top class technologies so that we can upgrade the quality of
our production processes, be they in agriculture, be they in industry, and
services. The United States is a pre-eminent global power. R has
worldwide responsibilities. It has worldwide interests. And it is not always
that our interests coincide with that of the United States. Where we differ
from them, we have and we will ccntinue to restate our position
unambiguously. The House knows, for example, what happened in this very
House when the war in Irag was being discussed. And, | think, that is the
- tradition of this House. India has always stood by the oppressed people
and there can be no compromise on that basic orientation of our gommen
policy bequeathed to us by the founding fathers of our Republic. But, Sir,
we-live in a world of unequal power. We want the world to become a
multi-polar world in which we would have greater elbowroom, but we have
also to make concession to realities. And it is my sincere conviction that
wherever opportunities arise, it is in our national interest to widen and
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deepen our contacts with the United States because of the pre-eminent.role
that the United States plays in the world economy. That does not mean
that we are in any way surrendering the independence of our foreign policy
or the independence of our thinking.

And, Sir, | would like to mention to this House that while we have
sought to upgrade our relations with the United States qualitatively, we have
also been at work in strengthening our relations with Russia. Our relations
with Russia are stronger. They were never as strong as they are now. We
have reached out to China. We had the privilege of welcoming Premier
Wen Jiabao here last year,

Contacts have been established, and, even today while the House
is meeting, the Special Representatives of our two countries are
discussing the border issue that divided our counties in the past. In the .
same way, our relations with France have never been as good as they are
today. We have reached out to the West Asian countries. We had the
unique privilege of welcoming His Majesty, the King of Saudi Arabia in our
midst, as our gusst in the Republic Day. On the East side, on South East
Asia, we have come closer to the ASEAN countries. We are now a part of
the East Asian community.

So, the House can judge by our performance in matters relating to
foreign policy, and, | think, the judgement must be that we have not
surrendered independence of judgement. Wherever opportunities exist to
cooperate with other countries, to widen our development options, | think,
it is my duty as Prime Minister, it is our duty as a Government that has
responsibility for the well being of a bilion people, to take full advantage of
those opportunities, and that is precisely what we have done when it comes
to dealing with the United States.

President Bush and | have met three or four times, and, invariably,
the discussion turned around India's democracy, India‘'s development
prospect, and it is out of that conversation | think last year, emerged this
idea of strengthened cooperation in the supply of nuclear energy. The
President asked me how are you going to deal with the problems of energy
supply? | did mention to him that we are heavily dependent on imported
hydro carbons from the Middle East, and that there are uncertainties of
supplies, there are uncertainties of prices; and therefore, to that extent, even
if we can save and invest more to raise our development prospects, there
are limitations arising on account of our inability to secure our energy
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supplies. 1 also mentioned to him that we have plentiful reserves of coal.
There are prospects now on the horizon of using clean coal technologies,
but who can deny that even in countries like China and others, increased
used of coal has given rise to carbon dioxide emissions, global warming
concerns; and, therefore, if we can, we should avoid excessive dependence
on coal. Dr. Joshi mentioned that why should we talk only about nuclear
energy? | agree with him. There are, | think, prospects of use of solar
energy, wind energy, geothermal power, and even hydrogen, etc. We must
toss all the balls, because, as | see i, if Indian economy is to grow at the
rate of ten per cent per annum, the Indian energy sector must also grow at
the annual rate of about ten per cent. And, that would require our
incraased use of all sorts of energy.” Where the nuclear power comes in, it
is at the margin; it increases greater manoeuvrability in ensuring the energy
security of our country. It you look at the prices of energy, the proportion
_of energy generated in the use of gas or petrol, or hydro carbons, the share
of gas and petroleum in the total cost of production of energy is much
higher than the cost of raw materials, say, like Uranium in the generation of
nuclear power. So, there are certain advantages if we have increased
access to nuclear energy, and it is in that context | mentioned to President
Bush that we do need the world to end this system of nuclear apartheid,
and | said to him, Mr. President, rightly or wrongly, the thinking people of
our country, our ‘scienusts, our technologists have nursed thus grievance
against the United States, that the United States has been the leader of a
group of countries which have ganged up together to prevent India’s march
into the brave new world. If you really feel that the United States has a
change of heart, thig would be one single act which would have maximum
possible appeal in India that the United States has a change of heart.

President said to me that “Well, what you state is, | think,
eminently sensible, but you cannot expect us, | think, to help you to build
atemic bombs. Now, therefore, we must find ways and mgans in which we
can co-operate in promoting the civilian-nuclear industry as a part of your
energy security Strategy without my getting into diffi CUIty with my own
Congress that we are helping India to build atomic weapon.” | felt that was
a reasonable proposition, and out of that came the July 18 Statement, in
which we agreed to separate our programme in a phased manner and to be
determlned by us, what is military, what is civilian. This is the background
of the nuclear agreement that is now enshrined in the Joint Statement,
whlch was issued earlier this month
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5.00 P.M.

Dr. Joshi and Nilotpal Basu are right that this statement is not only
about nuclear power; it is also about cooperation in the field of research
and development activities, having a bearing on agricultural productivity in
our country, Who can deny that the first Green Revolution in our country
largely came from the work done by the American scientists like
Dr. Norman Borlaug in the early 60s. Those miracle seeds became available
and, in fact, | think the first experiment with these miracle seeds were made
in the house which is now occupied by former Prime Minister Vajpayee. At
one time, Dr. C. Subramaniam as Food and Agriculture Minister lived thers,
and the first, | think, trials about the efficacy of those miracle seeds were in
that house. So, therefore, | think, there was very substantial cooperation
between American Land-Grant Colleges, American universities and our
agricultural universities, which facilitated tha Green Revolution. We ceased
to live from ship to mouth, as Dr. Karan Singh so aptly put it. But we all
know that for the last seven or eight years, the pace of agricultural activity
in our country has reached a plateau. Our plans talk of a four per cent
growth rate in agriculture. Year after year, We have to be content with less
than two per cent growth. And, | do believe that we need a second Green
Revolution, particularly when it comes to improving the technology of dry-
land agriculture. Our Green Revolution has essentially concentrated on
irrigated areas, with the result that the hard core of poverty lies in
agriculture which is dependent on rainfed agriculture. It is thera we fesl that
there is need for new technologies, and if cooperation with the American
scientists, with American institutions can help us improve the productivity of
our agricuiture, | don't think there is anything wrong with that.

Now, there are fears about cooperation in the field. of
bictechnology. We have instruments in our country to make up our mind
independently whether a particular technology is good for us. H it has side-
effect, if it will hurt the interest of our farmers, | have full confidence in the
ability of our scientists and the mechanisms that are in place to ensure that
they will be able to sift good from bad technolegy, but we do not have to
wait. We are afraid of improved technology simply because they originate in
the United States of America.

In the same way, when it comes to the development prospects,
when we were discussing development issues, President Bush said to me,
*Dr. Singh, | don't beliave in the philosophy of large-scale aid. We aré not
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in the business of giving aid. But | do believe that if the United States
Government has any role in inducing more American capital to go to India,
you tell me what we can do and we will be very happy to play a supportive
role.”

It is out of that conversation that this idea of the Group of CECs
was born. He said - "you set up a group of five people on your side and |
will put five of my friends. Let them work together and produce a plan. |
shall bless it and let us see what happens.” Now, the CEOs have produced
a report. Shri Nitotpal Basu is right that it is not on the Table of the House.
But ! have no hesitation in laying it on the Table of the House. There is
nothing confidential about that. That report is now under examination and |
can assure the hon. House that nothing will be done in violation of the
existing rules and procedures, and affecting the existing legai requirements.

-SHRI NILOTPAL BASU : Sir, if you could yield for a minute. Our
contention was not a technological cooperation in the field of agriculture.
But the prognosis that you have made just now does not match even the
findings of the National Commission for Farmers which has recently
submitted the report.

Sir, there is a serious crisis of public investment in the field of
agriculture. Now, this one-sided emphasis on technology cooperation and
that too in the private space as against the public space earlier, during the
Green Revolution, is something, which | think, you should really clarify in the
House.

DR. MANMOHAN SINGH : Well, | agree with you. | have no
hesitation in saying that the decline in public investment in agriculture is a
major problem. The fact that we are not invasting in irrigation as much as
we ought to be investing is a major problem. This was not to say that these
issues do not merit attention. All | am saying is that among other things,
agricultural productivity could also be improved by using more modern
technologies and wherever these possibilities exist, | submit, it is in the
interest of our country to use them.

"DR. MURLI MANQHAR JGCSHI : Just a minute, Sir. About the
productivity issue, have you got any idea what was the productivity per
hectare when there was no modern technology, before the advent of
Britishers and Mughals in this country? There are records which say that
there were productivity records of 20 tonnes per hectare and that was in a
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dry land area in the southern parts of this country, especially the district of
Tanjore. These are written records, found and discovered by various
scholars. There are records that even in 1757, the productivity was 7.57
tonnes per hectare near Ghazipur. Now, these are records of periods when
there was no modern technology, or the so-called Green Revolution.
Therefore, | would say that before jumping on to any modern technology, let
us try to recognise and realise what were the standards of productivity and
what were the technologies used by this very country under conditions that
were much worse than they are today. That is the point | am making about
these agreements. We shouldn't be enamoured by what is happening in
America, thinking that that is the only solution to the problems of this
country. We have seen the results of the First Green Revolution in the
country. They are not very encouraging now; they were very encouraging in
the beginning. But, today even the productivity in Punjab is going down.
That is my point.

Therefore, Sir, just like in the field of energy, in the area of
agricultural productivity too, there must be a general debate in the country
and we should look at what kind of agricuitural technology would be useful
for this country. That is the point that | had raised.

DR. MANMOHAN SINGH : Sir, | am not as learned as Dr. Joshi is.
I don't have to disagree with him that there are instances of high
productivity even under traditional systems and that this country must make
full use of this traditional wisdom and traditional knowledge. | am not
questioning the logic of what he has said. But | do agree that India in at
jeast the short and medium terms, does require technologies which have
made their impact elsewhere. It is, of course, not my case, that ali new
technologies are going to make the same impact. But possibilities do exist
and we should not shy away from using those possibilities. That is the logic
behind this knowledge initiative.

That is also the logic behind the new initiative that President Bush
and ! nhave agreed upon and which is mentioned in the joint statement
about HIV. Now, we know that five million of our citizens are afflicted by
HIV. We also know that it is going to become a major pandemic and if it
affects the working poputation of our country, as we fear, | think it could
have a disastrous effect. Therefore, whatever cooperation we can get,
whether it be through the Bill Gates Foundation or cooperation with the US
agencies, | believe it is in our national interest to stem the smooth of this
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dreadful disease. That is why all these things are mentioned in the Joint
Statement.

They do not, in any way, imply any surrender of our autonomy, any
surrender of our independence. | do believe, if used intelligently, they will
widen our development options.

Sir, | now come to issues arising out of the civil nuclear energy.
Dr. Joshi referred to some $ 5 bilion worth of weapons being used as an
inducement. There never was any such discussion. There was no such
temptation that was offered. This is a stand-alone deal and therefore no
negotiations were undertaken by me or my colleagues during President
Bush's visit or on the occasion of my visit to Washington. So, § would like
to state that categorically.

Sir, there have been several questions about specific aspects of the
Agreement on Civil Nuclear Energy and you will forgive me, because of the
technical nature of these issues, | will have to read out.

Sir, questions have been raised as to whether we have accepted a
cap on our strategic programme. Dr. Joshi also referred to it. We have
been asked if we have ensured availability of sufficient fissile material and
other inputs for our strategic programme. Let me reassure this House that
the Separation Plan has been drawn up in such a manner that it will not
adversely affect our strategic programme. Sir, Dr. Joshi and Shri Shahid
Siddiqui spoke about reciprocity. They said that we have taken action, but
the U.S. is yet to act. Let me clarify that the actual implementation of the
agreed Separation Plan will be conditional upon U.S. Legislation amending
existing laws and upon our negotiating with the International Atomic Energy
Agency on safeguards. Until these arrangements are in place, there is no
- question of our implementing our separation programme. In that sense,
there is, | think, full reciprocity. | should atso like to emphasise, Sir, that
there is no question of India accepting a cap on our deterrence potential.
Based on assessments of threat scenarios, the Government has ensured
that there would be adequate availability of fissile material and other inpuis
to meet current and future requirements of our strategic programme. The
Separation Plan does not in any way undermine the integrity of our Nuclear
Doctrine. | have had the fullest possible consultations with our nuclear
scientists, with our Defence Forces and supervised by my Office and | have
been assured by them that our deterrence requirements, both current
requirements and future requiresments, are not compromised by tha
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Separation Plan. The Separation Plan does not, in any way, undermine the
integrity of our Nuclear Doctrine. This Doctrine stipulates a credible
minimum deterrent based on a policy of no-first-use and the assured
capability of inflicting unacceptable damage or an adversary indulging in a
nuclear first strike. The Separation Plan will not limit our option, either now
or in future, to address evolving threat scenarios with appropriate responses
consistent with our nuclear policy of restraint and responsibility.

Sir, a question has been asked regarding safeguards in
parpetuity. Under the July Statement, india agreed to identify and separate
civilian and military facilities and put civilian nuclear facilities under
safeguards. The Separation Plan provides for an India-specific Safeguards
Agresment to be negotiated with the International Atomic Energy Agency.
Questions have been raised, why an India-specific safeguards? Because in
the terminology of the NPT, there are the Nuclear Weapon States. There is
one set of safeguards applicable to them.

Then, there is a comprehensive safeguard applicable to the non-
nuclear weapon States. We are not in this latter category. Therefore, we
insisted that whatever safeguard agreement we sign, it must be India-
specific, and that is why, at our instance. We have not said that we will
sign the additional protocol. We have said that we will sign an additional
India-specific Safeguards Agreement to protect our status of what we are.

Sir, | should like 1o mention that India will not accept a Safeguards
Agresment signed by non-nuclear weapon States under the NPT, otherwise
called comprehensive safeguards. This is precisely because our military
facilities will remain outside the purview of safeguards like those of other
nuclear weapon States. Each of the nuclear weapon States has concluded
separate Safeguards Agreement with the International Atomic Energy Agency
listing specific facilities offared for safequards. Similarly, we too will include
in an india-specific Safequards Agreement, the list of facilities offered for
international Atomic Energy Agency safeguards.

Sir, since such an India-specific Safeguards Agreement is yet to be
negotiated, it will be difficult to predict its content in detail. However, it will
contain protection against withdrawal of safeguarded nuctear material from

. civilian use at any time. It will be negotiated so that India will be permitted
to take corrective measures to ensure uninterrupted operation of our civilian
nuclear reactors in the event of disruption of foreign fuel supplies.
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Sir, on the subject of fuel supplies, | must underline that the United
States has provided a number of assurances of uninterrupted supplies of
fuel. These must be read with the assurance of India's right to take
corrective measures in the event fuel supplies are interrupted. Even after
these assurances, if all measures fail and supplies to our safeguarded
reactors are disrupted, India retains the sovereign right to take all
appropriate measures to fully safeguard its interest. Thus, safeguards in
perpetuity must be seen in this overall context.

Sir, the third set of issues relates to measures announced by the
Government with regard to the Cirus and Apsara research reactors, both of
which are located at BARC. As | explained in my last suo-moto statement,
we have decided to permanently shut down the Cirus reactor in 2010 and to
shift the foreign sourced fuel core of the Apsara reactor outside BARC. Ths
fuel core will then be available for safeguards in 2010. Let me clarify that
only the fuel core will be shifted, and not the reactor. We have decided to
take these steps because the BARC complex is of high national security
importance and we will not allow any international inspectors in this area.
While the Cirus reactor was refurbished recently, the associated costs will
be more than recovered by the isotopes produced and the research that will
be conducted before its closure. Both Cirus and Apsara are not related to
our strategic programme, and therefors owr scientists have assured me that
these steps announced in the separation Flan will have no impact on the
strategic programme.

Sir, some members have also expressed concerns whether these
steps will hinder ongoing research and development. Dr. Kasturirangan has
eloquently spoken on this subject, and | don't have to repeat what he has
said. But | would like to assure this august House, in particular, the
scientific community, that we will take adequate steps to ensure that there
is no adverse fall out on research and development. Our scientists will have
state-of-the-art facilities to expand the frontiers of knowledge. One of the
main criteria motivating us in drawing up the separation plan has been our
determination to safeguard the autonomy of our research and development
programmes including the fast breeder programme.

This will be ensured in full measure. Finally, Sir, some hon,
- Members have expressed concern whether the confidentiality of the strategic
programme was fully preserved during the negotiations with the United
States. Sir, | can assure the hon. Members that our discussions with the
United States pertained only to those facilities that are being offered for
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safeguards between 2006-2014. The discussions did not cover our strategic
programme. Confidential information on our national security and the
strategic programme has been and will remain fully protected.

Mr. Chairman, Sir, | believe, that it is the sentiment of the House
that the decisions we have taken will lead to welcome resumption of
international cooperation in a very important area of science and
technological research. Our understanding will open the docor for
cooperation in the development of our civilian nuclear energy sector, not
only with the United States, but also with other international partners like
Russia, the United Kingdom and France. At the same time, we will also be
able to internationally share our recognised capabilities in the field of civilian
nuclear technology.

Sir, in this context, some hon. Members have spoken of the Global
Nuclear Energy partnership, and Dr. Joshi also referred to it, which, as |
said earlier, is a separate ssue from our bilateral discussions with the United
States on civil nuclear cooperation. Our comprehensive capabilities across
the spectrum and mastery over all aspects of the nuclear fuel cycle are well-
established and widely-recognised. Therefore, our possible association with
any such international initiative can only be on the basis of participation by
India as an equal partner with other founding Members and as a supplier
nation. We will not forgo the three stage programme which will unable us to
utilise our vast thorium reserves in future.

Sir, Shri Nilotpal Basu asked about the ultimate destination of our
nuclear policy. | had in my statement in July last year clearly stated that
india remains committed to pursuit of universal nuclear disarmament and
there is no change in that matter. [ had mentioned this in my statement of
July 29, 2005, and | have no hesitation in reiterating that the Government
remains committed to this principled policy: that is, one of unwavering
support for the global elimination of nuclear weapons and all Weapons of
Mass Destruction as well as complete nuclear disarmament. This has been
our consistent position at the United Nations and at the Conference on
Disarmaiment. We are the only nuclear weapon State to support the
complete elimination of nuclear weapons in a time-bound manner.

! believe, Sir, | have answered most of the questions that were
raised.

SHRI NILOTPAL BASU : Sir, we must express our sense of
disappointment with this reply because it really does not address any of the
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serious concerns that we have expressed, and it is for the people of the
country to decide ultimately how they take this down.

MR. CHAIRMAN : Let the people decide.

SHRI NILOTPAL BASU : Sir, he has also not replied on that
Committee for which he has left himself a route in the agreement itself.

SHR! SHAHID SIDDIQU! : Sir, while appreciating the Prime
Minister, | would like to ask a very specific question ...(Interruptions)...

MR. CHAIRMAN: Message from Lok Sabha. ...{nterruptions)...

SHRI SHAHID SIDDIQUI :  Sir, the Prime Minister said
...... (Interruptions)... ..

SHRI  NILOTPAL BASU Sir, the APSARA was
...... (nterruptions)... ..

MR. CHAIRMAN : Message from Lok Sabha. ...(Interruptions)...

MESSAGES FROM LOK SABHA - Contd.
The Appropriation (Railways) No.3 Bill, 2008

SECRETARY-GENERAL: Sir, | have to report to the House the
following message received from the Lok Sabha, signed by the Secretary-
General of the Lok Sabha:-

*In accordance with the provisions of rule 96 of the Rules of
Procedure and Conduct of Business in Lok Sabha, | am directed to enclose
the Appropriation (Railways) No.3 Bill, 2006, as passed by Lok Sabha at its
sitting held on the 11" March, 2006."

"The Speaker has certified that this Bill is a Money Bili within the
meaning of article 110 of the Constitution of India.”

Sir, | lay a copy of the Bill on the Table.
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The House then adjourned at twenty minutes past five of the clock till eleven -
of the clock on Monday, the 13" March 2006.
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